
. 	 .. 

7 	 CENTRAL ADMINISTRA'11V TmBUNAIJ 

	

' 	 - 	 GUWAHATIBENQ 
GUWAHATI-05 

'•I

(DESTRU CT-ION;OF 7  RECORD RULES,1990) 

...... . 	•: 	:. 	•• 	. 	. .. 	INDEX 	. 	S. 	 ' 

Q.k1fANo 

RA/C P No. . 	... . 	.. 

B I / ?vI A.. No... . 	. . . . . . . . • . . . 

1. Orders Sheet.Q/27  

2 Judgment/Order dtd 	 Pg 	 to 

3 Judgment & Order dtd 	Received from H C/Supreme Court 

4 C) A. . 	 . . 	 •. .. Pg . 	•. 

5 	E P/iI P 	. 	.. 	lt,t2_._ . • ,..... ... . Pg. .. .,.. ......, ....to...... 

6 R .A./ C P 	• .. . 	. /"/. £_. . 	. . 	. 	Pg ............... .. to.... . . . ... 

7. W S,4b(P'Ph/ ¶/?& 	1ZLk1I4 Pg.. 	..  

8 e Rejoinder., • 	..•.... . 	. . . . 	Pg ............ ... 	.. to 	. 

• 	 ...... I....I'g........!...,.......I..tO..I.............. 

10. .Arl3r.other 

1 1.'Ivlerno of\ppearance....1.-.....1............... 

l2AdditionalAffidavit ............. . 	/ 	., 	. 
/ 	 • 	•' 	 • 13. SIritten Arg.inients.... 	.. .. •. ••• ..... • 

14 Arxiendenient Repi)' b)r Respoxderits.. .. .... . 	.•.........•.... ....... ........... 

15,Atnendrnent Replyfiled by -the 

16 Counter Reply 	. 	 . to  j 	. . 	... . 	. . . 	. . . . ... .. . .. 	... ... . . 

	

kG 	I#W 

	

p • 	d--e A 	 SECTION OFFICER (Judi.) 

MI 



(SEE RULE -4 ) 

'TRI.L ADMINISTRATIVE TRIBUNAL 
GUWAHATI BENCH 

. 	 GUWAHATI 

ORD ER SHEET 

Original APPli,cation No 

misc, Petition No 	
/ 

Contempt Petition No. 

Rejew Application No. 	
/ 

A pplfcant (s) 

Respondent (s  

A d 
I 

vocate r0  r t h e A pp 11 ca nt (s)
0,VV MC4 

.Adocate rorth ResPondent(S) 

til 	or the Registy:. 
•f 	Date 	 Order or th Tibunj 

19.12.02 

	

	
heard Mr. G.i. Chakraharty 

learned couflsl 
for the app1ant. 

The a 	 is adnitted. 
Call for the records. 

List 

4 	

/ 762J 
t 	

on 23.1.2003 for -i 	

orders. 
• 	L 	

P.endency of thig 5ppljcatjor 

j 	 respon(ients to cOnsider the case 

snaIl not stand i the way of the 

of the applicant for prornotior, 

SOAT 	 ell 

Memjer 	 Vice_Cnaan N0 / 	
b m 

I 	I 

•1 
I 	i 



fTx 
14 

77 
23.1.03 Present: The Hon'ble Mr, JustIce D.N. 

Chowdhury. Vice-Chairman. 

The }Icn4 ble Mr. S.K. Hajra. 
Administrative Member. 

Put up the matter again on 

20.2.2003 to enable the respondents to 
file wrItten statement. 

• 	
. 	 Member 	 Vice-Chairman 

mb 

20.2.2003 Present : The Hon *bJ..e  Mr. Justice D.W. 
Chowdhury, Vice-Chairman. 

The hon t ble Nr. S. l3iswas, 
Administrative Member. 

Four weeks time is allowed to 

the respondents to file written statement 
H 	 on the prayer of Mr. A. Deb Roy, learned 

	

. 	sr. C.G.S.Co for the respondents. 

List on 21.3.2003 for written 

stat em eat. 

	

Member 	 Vice-Chairman 

mb 

21.3.2003 	Further four weeks time is allowed '  
to the respondents to file written state-
ment, if any. List the matter on 24.4.03 

for orders. 

Vice-Chairman 
mb 

24.4. 2003 	No written statement Is forth- 

coming. Put up again on 19.5.2003 for 

1Al6 i(n 	 orders. 

VicerChajrxnan 

mb  



Member 
	

Ghairn 

17.6.2003 Present : The Hon'ble Mr. Justice D.N. 
Chvdhury, Vice-Chairman. 

The Hon'ble Mr. R.K.Tipadhyaya, 
Member (A). 

0.A. 346/2002 	 )r) 
/ 

194.2003 Present : The Honble Mr. 3ustice D.N 
Ghcwdhury, Vice..Ghairman.' 

The Hon'ble Mr, S.K. Hajra 
Member (A). 

No written statement so far 

filed by the respondents. Put up again 

n 17,6.2003 to enable the respondents 

to file written statement, if any. 

- b 	 vwc Put up again on 31.7.2003 to enable. 

the respondents to file written statement. 

ns  
Member 	 Vice-Chairman 

mb 

31.7.2003 Present : the Hon'ble W. JusticèD.N. 
Chowdhury, Vice-Chairman. 

The Hon'ble W. N.D. Dayal, 
Member (A). 

On the prayer df W. A. Deb Roy, 
learned Sr. C.G.S.G. for the respondents 

further four weeks time is alloed to 

fi1le written statement. 
List on 288.2003 for written - 

statement. 

'o3 

; 9,vj)jrv 

Member, 	 Vice-Chairman 
mb 

/1 

28.8.03 	Mr.A.Deb Roy, Sr.C.G.s.0 again prays 

for time to file written statement. 

Prayeris allowed. List on 24.10.03 for 

orders. 

H ember 	 Vjc e-Chairinan 
lm 

c 	5 
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jo- 	 16.12.03 	Three weeks time allowed to file 

t 	
written statement. 

List on 19.1.04 for orders.. 
01  

Is- 7.  

Member 

pg 

:19.1.2004 present: The Hon'ble Shri Bharat 
Ehushan, Member(J) 

The Hon'ble Shri K. V. 
prahiadan, Member(A). 

order passed separately. 

Member(A) 	c Member(J) 
bb 
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1. •  
ENTL ADMINISTTIv TRIBUNJ 

GUWAHTI BENCH 

O.Ae/è.NQ, 1;1346 of 2002. 

TE OF DECISION  

rMChanda GN.Chakrabcrty & H.?utta. • 	• •• •,. .ADVOCATE FOR THE 
APPLICANT(S). 

-VERSUS- 

c1?P. 
?.. 

India . 	 ... .. ...... ... ...., •, . , .RESPONDENT(S) 

•M.A.Deb Roy, Sr,.C.G.S.C. 
ADVOCAXE FOR THE 

RESPONDENT(S). 

HONBLJE MR, BARAT BHUSHAN, JUDICIAL MEMBER. 

HON t  BLE MR. K.V.PRAHLADAN, ADMINISTRATIVE MEMBER. 

1. 	Whether Reporters of local papers may be allowed to see the 
judgment 

2.e 	To be referred, to the Reporter or not? 

3: , Whether their Lordships wish to see the fair copy of the 
Judgment 7 

41 Whether the judgment is to be circulated to the other Benches ? 

Judgment delivered by Hon'ble Mnber(j), 



/ 	
CENTRAL ADMINISTRATIVE TRIBUNAL, GUWMIATI BENCH. 

Original Application No.346 of 2002. 

Date of Order : This, the 19th Day of January,2004. 

THE HON'BLE SHRI BHARAT BHUSHAN, JUDICIAL MEMBER. 

THE HON' BLE SHRI K. V. PRAHLADAN, ADMINISTRATIVE MEMBER. 

Shri Narendra Kumar Singh 
S/o Late B.K.Singh 
Senior Technician 
All India Radio, passighat 
District: East Slang 
Arunachal pradesh. 	 . . . . Applicant. 

By Mr.M.Chanda, G.N.ChakrabOrty & H.Dutta. 

- Versus - 

The Union of India 
Represented by the Secretary 
to the Government of India 
Ministry of Information & Broad Casting 
All India Radio & Doordarshan 
New Delhi. 

The Director General 
All India Radio, Akashvani Bhawan 
parliament Street 
New Delhi. 

The Director General 
Doordarshan, Mafldi. House 
New Delhi. 

The Chief Engineef(E/z) 
• 	 prasar Bharati & Television Maintenance 

broadcasting Corporation of India 
• 	 AkashVafli Bhawan 

Eden Garden, Kolkata-700 001, 

5.. Shri. Ran Naresh Singh 
Engineering Assistant 
prasar .Bharati & Television 
Doordarshan Keridra 
Patna. 

Shri AbdulKayum Laskar 
Engineering Assistant 
prasar°Bharati. & Television 
Haflong, Assam. 

Sri Binod Kurnar Singh 
'Engineering Assistant 
All India Radio 
Dcordarshan Kendra 
Lower power Television Centre 
Laktaisarai, Dist Munger 
Bihar. 

By Mr.A.Deb Roy, Sr.C.G:S.C. 

. . . Respondents. 

Contd ./2 

[I __ 	- 
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ORDER( ORAL) 

BHARAT BHUSHAN, MEMBER(J): 

Mr.G.N.Chakraborty, learned counsel for the applicant 

and Mr.A.Deb Roy, learned Sr.C.G.S.C. for the respondents. 

This application has been filed by the applicant 

against non-consideration of promotion of the applicant from 

the post of Sr .chnic Ian to the post of Engineering Asstant 

in the DPC for the year 1999-2000 in terms of the direction 

of the Hon'ble Tribunal in. its: judgment and order dated 

6.8.2001 passed in O.A.15 of 2001. The said directions in the. 

O.A..are contained in Para 4 of the aforesaid order which 

is reproduced below: 

of  In the light of the observations made above the 
respondents are directed to complete the aforementined 
exercise within six weeks on receipt of a certified 
.copy of this order." 

It is contended by the learriedcounse]. for the appl.i-

cant, Mr.G.N.Chakraborty, that the respondents instôad consi-

dered the case of the applicant in the year. 200020.01 ip thé.. 

DPC held in June, 2001 and promoted the applicant as Engineering 

Assistant thereafter in complete defiance of the order 

passed by this Hon'ble Tribunal on 6.8.2001, thus leaving the 

applicant superseded by his juniors in the DPC for 1999-2000 

which was.the issue in OA.15/2001. Thus his contention is for 

giving directions to the respondents to promote the applicant 

tb the post of Engineering ASsistant with retrospective effect 

at least from the date of.  promotion of his juniors i.e. 

respondent 'NQs.S, 6, & 7 with all consequential service benefits 

including seniority in the grade of Engineering Assistant and 

monetary benefits. 

Mr.G.N.Chakraborty, learned counsel for the applicant, 

submits that in this regard the applicant has already made 

anumber of representations dated 26.11.2001, il.2.2002, 

20.5 .2002 and 7.8.2002, but so far the respondents have given 

no response. This being the case, the present O.A. can be 

COntd./3 
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decided at this stage itself by giving directions to the 

respondents to dispose of the representations, aforementioned, 

within a period of two months from the date of communication 

of the order by passing a speaking and reasoned order. The 

present O.A.  shall also be treated as the supplement to the 

representation of the applicant. 

The o.j. is thus disposed of accordingly. 

K.V.PRAHLAIThN ) 	 ( BHARAT BHUSHAN 
ADMIN ISTRATIVE MEMBER 	 JUDIC IAL MEMBER 

•• 	 ••-- 
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IN I'HE CENTRAL ADMINISTRATIVE TRIBUNAL 

GUWAHATI BENCH 

(An Application under Section 19 of the Administrative Tribunals Act, 1985) 

21 Title of the case 	 0. A. No 	1 	/2002 

Sri Narendra Kumar Singh 	 Applicant 

- Versus - 

Union of India & Othcrs: 	 Rcspondcnts. 

INDEX 

SL. No. Annexure Particulars Page No. 1 
01. - 1 pplication 1-20 
02. Iverification 

_ 
21 

03. I +Cy ofseniority_list dated 12.1.1995 51 
04. II Copy ofrepresentation dated 24.2.95 
05. III Copy of Memorandum dated 23.6.95 3q 	9 
05. IV Copy of Memorandum dated 11.11.99 

07. V Copy of Promotion order dated 
.18.4.2000 424 

6. VI Copy_ of_representation _dated_8.5.2000 4 - 
09. VII Copy ofrepresertatjon dated 23.6.2000 

10, VIII Copy ofletter__dated 20.5.2000 

1 ix Copy of judqment and order,  dated 

 X Copy of promotion order dated 
20.8.2001 

 XI (Series) Copy of 	representations dated 
25 .11.01, 	11.02.2002 • 20.5.2002 and 5-4 S7 
07,08 2002 

 XII Copy ofletterdated 25.2002 

Filed by 
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I 

IN THE CENTRAL ADMINISTRATIVE TRIBUNAL 

GUWAHATI BENCH: GUWAHATI 

(An Application under Section 19 of the Administrative Tribunals Act, 1985) 

0. A. No. 	 /2002 

BETWEEN 

Shr.i Narendra Kumar Singh 

S/C) Late B..KSingh 

Senior Technicians 

ll, India Radio, Passighat 

[:)itrict. 	East Slang, 

runachal Pradesh 

-AND- 

The Union of India, 

..Applicant 

Represeri ted by the Secretary to the 

Govern men t o f In di a 

Ministry of Information & Eroad Casting 

11 India Radio & Doordarshani 

New Delhi.. 

The Di. rector General 

i 1 India Radio, ckashvan I Bhawan 

t::ar1 lament Street, 

New Delhi.. 

T h e Di rector General. 

, 

1' 	
Doordarshan, Mandi House, 

New De 1 hi.. 

areq;d ~ /  (awy-'fAl
h 
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4. 	The Chief Engineer (E/Z). 

Prasa.r 6harati & Te.leVlSlOrl Mainter rice., 

B roadcasting 
Corporation of India, 

;)kashVafl '1 8ta'i4an 

Eden Carderi • Kol kata7O0 001 

	

5. 	Shri Pam Naresh singh, 

Engineering cssiStaflt, 

t::raar F3harati & •teleVi1.orl 

Doordarshan kendra 

Pa t:n a 

6.. 	Shri AbdU 1. KayUm Laskar 

Engineering (sS1StEl.fl t 

Prasar Eharati & TeieVisi01, 

Haf long, Assarti. 

1, 	Sri Binod kumar sinqh 

Engineer ing Assistant, 

All India Radio, 

Doordarshan Kendr a 

. ow Power Te1CV IS ion Centre 

Laktaisaral, 01st Munger 

I ha r.. 
pesponderlt;5 

IETAILS OF THE WPLIATIO1 

1. 

/Qrv 
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This application is made against nori"consideration of 

promotion of the applicant from the post; of Senior 

Techn ician to the post of Engineering Assist;ant in the 

DPC for 1999-2000 in terms of the direction given by 

this Hon 'ble Tribunal in its judgment and order dated 

6.08.2001 passed in O.A. No, 15/2001. The Respondents 

.inst€.d • considered the casof the applicant in the 

year,  2000-01 in the DPC held in June 2001 only and 

promoted the applicant as Engineering Assistant 

thereaf tar in complete defiance of the order passed by 

this Hon ble Tribunal on 06.08.2001, thus leaving the 

applicant superseded by his juniors in the DPC for 

19992000 which was the issue in the 0. A. No. 15/2001, 

already decided by this Hon ble Tribunal and orders 

passed on 06.08.2001 direct:inq the Respondents to 

consider the promotion of•tie applicant in the DPC: for ,  

1999-2000 when his juniors were promoted, 

2. 	Jurisdiction of the Tribunal. 

The applicant declares that the subject matter of this 

application is well within the jurisdiction of this 

Hon 'ble Tribunal, 

3-: 	Limitation. 

The applicant further declares that this . jppji ca j;  on is 

filed within the 1 imitat;;ion prescribed unde rsection-:21 

of the Admin istrat:jve Tribunals Act, 1985. 



I 	 4 

4. 	Facts of the 

4.1 That the applicant is a citizen of India and as such he 

is entitled to all the rights, protections and 

pr'iv:i. leqes as guaranteed under the Constitution of 

india. 

4 	That your applicant was initially appointed as 

Techn ician 	on 	12.5.1986 	u n d e r 	A 11. 	india Radio 

Bhaqalpur,  ,, 81 har Thereafter he was promoted to the 

post of Sen:ior Technician vide Off ice Order No 

1(21)/90-5 dated 5,3,1990 wherein the name of the 

applicant appeared at Si , No. 11, but unfortunately, 

the applicant could not: join the promoted post of 

Senior te.chn icia.n since, he was placed under suspension 

with effect from 2512 19S9 foilow:ing an alleged 

:impl ication in a Crimina.l case. The applicant was 

however, acquitted ultimately by the Learned 3rd 

dditionai Session Judge, Bhagalpu r vide his judgment 

and order dated 18.7. 1991 passed in Session Trial Case 

No. 594/90 (GLR. Case No. 2777/89). Following his 

acquittal, the applicant approached the ai..thorities 

time and again for restoration of his promat:ic'n to the 

post of Sr. Techn:ician in terms of the promotion order 

dated 5.3.1990 but the applicant was eventually 

promoted to the post of Se i or Techn ician vide Order,  

No. 1(21)/923 dated 29,1.1993 issued by the Chief 

Engineer (EZ) , All India Radio and Television , Calcutta 

(aY 
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wherein the name of the applicant; appeared at Si No.1 

The applicant vide promotion order dated 29, 1. 1993 '4'CS 

posted at AIR, Passighat where he .5 oined in May, 1993 

as Senior Techn ic ian 

4 3 That followinq his acqu:ittal from the criminal case as 

stated above, the applicant repeatedly approached the 

authori ties for treatiriq the period of his suspens:i.on 

as on duty and also for grant of all consequential 

service benefits but being highly disappointed with 

the 	inaction of 	the respondents, 	the applicant 

approached 	this 	Hon hle 	Central 	Administrative 

• Tribunal. • Patria Bench through 0, A. No, 615/93 praying 

in tar al ic for a direct ion upon the respondents to pay 

him full pay and ci lowances for the suspension period 

from 25.12.. 1989 to 24.6., 1992 treating the per:iod as on 

duty with all consequential service benefits. The said 

0. a . No. 615/93 was decided by the Hon ble CAT, Pat:na, 

Bench on 30. 9.1994 with the abser.at:tons quoted below 

25.Havinq 	heard 	the 	learned 	counsel 	for the 

parties 	and 	having 	carefully 	considered the 

submissions 	of 	the 	Learned 	counsel • 	the 	relevant 

rules 	and 	the 	material 	on 	record, 	I 	have OOfllC to 

the 	conclusion 	that 	this 	application 	roust be 

allowed. 	The 	impugned 	Memo 	dated 	1. 9 1992 

Arinexu r'e 	A/7 	to 	the 	a.ppl :icat:ion ) 	 being 	not in 

accordance with 	the 	law, 	is 	liable 	to be 	quashed 

arid 	is 	hereby 	quashed. 	The 	r e s p o n d e n t s are 

directed to 	consider 	and decide 	the claim of the 

/ayed7a4 Qa Yv/ 
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applicant to pay and ci loi,arices during the anti re 

period of suspension on the basis of F.R. 54B and 

to pass reasoned order ',ithin a period of three 

months from the date of receipt of a copy of this 

order. 

2. There shall be no order as to costs, 

:r ri view, of the above j u dqmen 1: and order dated 

309. 1994 • the appl:icant is entitled to all 

consequential service bend its including the benefit of 

promot:i on to the next 	higher cadre of 	Engineering 

ssistant with all consequent:ial serv:ice benefits. 

.,4 That 	thereafter., 	the 	applicant; 	approached 	the 

respondents repeatedly urging for correct f ixat:ton of 

I  his sen icri ty and grant of all promotional benefits as 

Sen i or Techn ician in terms of promotiøn order dated 

5,3.1990 instead of the promotion order dated 29.1,1993 

since he was not at all responsible for Wo alleged 

criminal proceeding against him and the suspension 

theret;o It is per'tinerit to ment;ion here that the 

applicant as acquitted f ram the criminal case by the 

<:our't and his suspension was also revoked by the 

respondents and as such the appi icant, for W. I 

practical purpose was promoted on 5, 3. 1990 to the posi: 

of Senior Technician which he could not avail of due to 

his suspension at the relevant: point of time. He was 

j  y1oppQ 

I 

JAM" 00 l7i llqf - 
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selected for promotion by the DPC way hack on 5.3 1.990 

but the said promotion was eclipsed due to his 

suspension for no fault of his and even tually he could 

, oin in the promoted post; on 29 1 1993 only .  

Surprisingly, the respondents did not consider the 

prayers and requests of the applicant for correct 

I ixation of his sen jority and published the seniority 

list as on 3131994 of Senior Technicians in the 

Eastern zone of AIR and TV vide letter No 1(27)/94 - S 

dated 12 1 95 wherein the name of the applicant was 

wrongly placed at.Sl, No248 in order of seniority, 

treat:inq the j oining of the applicant to the post of 

Sr. Technician as on 30.5.1993, whereas the name of one 

Shri Ram Na resh Sinigh who was placed below the name of 

the app ii c:an t .1. n the promotion order da ted 5 3 90 has 

now been placed at 31. No. 94 in the seniority list 

dated 12.1.1995, thus superseding the applicant. 

Immediately 	thereafter 	the 	applicant 	submitted 

represerita Lion on 24. 2.1995 to the responderi Ls 

reiterat:ing the fa. ctual position and pointing out the 

.iiscrepancies in the sen iority list aforesaid and 

further su bm:i tted subsequent reminders dated 8 5 95 and 

25.7.1995 pursu:inq the matter, relentlessly. 

Copy 	of Sen ior:ity 	1 :i .t 	dated 12,1,1995 	and 

representation dated :24.2. 1995 are 	annexed 

herewith as AnnexurenTT and 444 respectively. 

ACME 

4.3 	That even tual 1/. the period of suspension 	in respect: to 

the 	appl :ican t was 	treated as 	on duty 	and 	the 
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authorities paid fi.fl. 1 pay and allowances of 
the 

applicnt for that period vide order dated 5..1 . 1995.   

The matter,  of sen iority was also considered by the 

authori ties and the seniority of the applicant was 

restored whi ch was evident f rorri the Memorand:,i No, 

:1(23) /9ss dated 23, 6.1995 wherein the applicant; 's name 

has been piacd a t5 1. No,. 40 i . a. just above the name 

of Sri Rem Naresh Sinh in the el iqibi 1 ity 1.ist of 

Sen I or Technician (rade 11,  for promotion to the post 

of Sr. Techn ician Gr. I on the basis of Sen iorjtv rum 

fitness, 

(:;o'v of t1enotan du m dated 23 6 . 1995 i s ann e>ed 

herewith as Annexure- ,  

4.6 That your applican t beqs to state that the Responcn t 

N0.4 (Chief Engineer, EZ) subsequent'y issued one 

Memo ran d'im bearinq No 1 (27) /995 dated 11 . 11 .1999 

Publishing the eligibility list of Senior Technician 

or 3romotjori 
 to the grade of Enq:ineerj nq Assistant in 

the East Zone on the basis of seniority cum fitness in 

10% quota, in the said eligibility 1 1st the name of the 

appi icant has been placed at 31. No.10 i . e, just above 

Shri Ram Naresh Sinqh, Shrj Abdul Kayum Laskar and Shri 

Binod Kumar Si nqh who names have been placed at Si. No, 

11.1.2 a.fldl3 respect;ii\, of. the said el :iqibj ii t;y list 

and they are the Respond nit Nos. 5,6 and 7 respectjvel\, 

in the instant application 

Xi 	 / 
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Copy of Memorandum dated 11 .1.1 1999 is annexed 

herewith as Annexure- 
OrUL 

4 7 That in April 2000, the respondents further promoted 

as many as 20 (Twen ty) Senior Technicians to the post 

of Engineering Ass:istant vide order No, 1(27) /99-S 

dated 18.4,2000, Surprisingly the name of t h e 

applicant did not figure in the said list; of the 

promoted persons in spite of his name having been 

:)laced at SI. No. 10 in the ci igibi l:ity list dated 

11.11, 1999 whereas 	those 	at Si 	No. 	9 	to 	20 	of the 

ci iqibi. 1 ity list 	who 	are j unior 	to 	the applicant have 

been promoted 'f ram the post. of Sen i or Tec hn i ci an to t; he 

post of Engineering Ass ist:arit under the said promotion 

order dated 18.4 ., 2000, 

it is relevant to mention here that these 

promotions have been made on the basis of sen iority cum 

f I tness aqairis t; 10 quota and the appi. icant be:inq at 

Si, No. 10 in the ci ig:ib:i 1 ity 1 ist there is no cogent 

reason to cxc .lude the appi icc ntfr from the promotion list 

when as many as 20 No of S•i i or Tec hn j ci an were 

promoted to the posi: of Engineering Assistant; • and more 

so when no adverse remarks in the ACR or an ything of 

the sort was communicated to the appi :i cant at any po:in t; 

cf.....ime , Out of 1 . ..un jars of the applicant who have 

been promoted v:ide order dated 18. 4 2000., three have 

been impleaded as parties in t;h:is appi ica't:ion as 

Respondent Nos , 5 ,6  and 7 
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Co,y of the promotion order dated 18 4 2000 is 

annexed herewith as Annexure-. 

4 	That the applicant; immediately after receipt; of the 

impugned promotion order dated 18. 4 .2000 ,  submitted 

representatjo, 	on 852000 and 2362000 to the 

authorities 	agitating against; supersession by his 

juniors 	in 	the promotion 	list and prayed 	for 

consider mg his case. for promotion from Sen i or 

Techn ician to the Eniq:ineer'inq A ssistant and further 

prayed for early redressal of his grievances 

Similarly ,  the recoqn ized Association of 	l 1 India 

Radio &. TV Engineering Employees, also requested the 

Chief Engineer (EZ) A IR & TV vide thel r letter dated 

20,5.2 000 to review the said promotion order dated 

.184 2000 of the Engineering Assistants since in the 

said promotion order
,  many of thp  Un i np w  

5uper'seJpd the seniors. Unfortunately no action have 

been taken by the respondents, 

Copy of representations dated 8,5.2000 arid dated 

23.6.2000 and letter dat;ed 20,. 5.2000 are annexed 

herewith 	as 	Annexu re—YOW
, 	49AIR and 

respectively .  

4.9 That heinq sitijated as ..tatd above and being in a 

he 1. p1 ess cond it; 1. on,, the app 1 1 cant approached this 

Hon ble Tribunal for just;ice by filing an O.A. which 

was registered as 0A, No, 15/2001 	praying for a 

direction upon the respondents to promote the 	I i cant 

I  
Z41-  Q1 
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to the post of Engineering Assistant at 	least: from the 

date 	of 	promotion 	of 	his 	juniors 	aforesaid with all 

consequential service benefits. 

The Hon 'ble Tribunal after exam:ining the facts and 

ci rcurtist:ances 	oft he 	caset hreadbar'e , and upon 	hearing 

both the parties, 	was pleased to pass the 	5 udgrrien t and 

order 	dated 	06,08.2001 	in 	O.A. 	No, 15/2001 with the 

di rect:io ns as quoted hereunder; 

In the instant case promotion is 

based on sen ior.i t:y cum f .1 tness Therefore senior,  

person cannot be 	su pa r'seded u n less he 	is found 

unfit. In 	the instant case per'sons junior to the 

app 11. cant have been promoted on the basis of the .i r 

bench mark 	as 	good. '1 he applicant could not 	have 

been superseded 	on the only 	ground 	of average 

grading, 

For 	the 	above 	men t: ion ad 	reasons 	I; he 

respondents are ordered to reconsider the case of 

the applicant for promotion to the post of 

Engineering assistant against the 101 quota on 

seniority cum fitness basis. 

In the Light of the observat:ioris made above, 

the respondents are direr . ted to complete the 

aforementioned exercise within six weeks on 

rec:e.ipt of a certified copy of this order. 

ivaly-10 1dr, /LYf// 
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% 	The application is allowed to the e>::tent 

indited above There shall however no order as 

to c:osts, 

It is abundantly clear f rc'm the above mention 

order that the exclusion of the applicant from the 

promotion 	list 	da. ted 18. 4 .2000 	was 	unjustified 	and 

illegal 	and 	as 	such the 	respondents 	were ordered to 

r'consjder 	the 	case 	of the applicant for promotion to 

the pc:sL 	of Engineering Assisi:arit 	against 10% quota on 

seniority 	cum 	fitness basis 	with fu rther d 	rect:ion to 

complete the exercise wit;h:in six 	weeks 	of receipt 	of a 

certified copy of the order. 

Copy of the j u dgrnen t and order dated 06 08 2001 is 

annexed herewith a a Annexure- 

4.10 That it is stated that the applicant was I, hereafter 

promoted to the post. of Engineering Assistant vide 

order No. Z"cadre 1(27)/2001-S dated 20..82001 in the 

June :2001 DPC for the year :2000'2001 whereas the 

applicant ought to have been promoted age inst 10% quota 

for the year 1999''2000 in terms of the j ucigment dated 

06. 0$20QJ. for which he was seler'ted in the DPC'for 

the year 1999'--2000 itself but cou Id not avail, of due to 

his forced suspension,, for no fault of his, which was 

eventually revoked Con sequ en 't 1 :v although t: he 

applicant was subsequently promoted as Engineering 

Asstant • but it was done prospect:iveiy without reV" 

fixing his seniority and not r'etrospec't'jve'Iy from the 

ard kir 
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CY 

date of promotion of his juniors which is in violation 

of the directions passed by this Hon bie Tribunal in 

judgment a rid order dated 06.08 2001. 

Copy of the promotion order dated 20.8.2001 is 

annexed herewith as Annexure-e,.' 

4. 11 That That fol lo'inq the issuance of the promotion order 

dat:ed 	28 8 . 2001 	the 	app ii cant 	su bin I tted 	one 

application on 26.11,2001 to the respondents 

enclosing theredth the copy of the relevant 5 udqment 

dated 06.08, 2001, eligibility list; of Senior 

Techn icians etc. and praying fo rf ixatiori of his 

seniority in the promotion list of the Engineering 

ssistant on the basis of DPC for 19992000 instead of 

DPC for 2000'2001 in terms of the judgment: and order 

dated 06.08.2001 of the Hon hle Tribunal passed in O. W . 

No, 15/2001. Ther(ft:er the applicant submitted further 

represen tatons on 11.02 2002 20. 05., 2002 and 

07.08 2002 to the resporiden ts and pursued his claims. 

Copy of representations dated 26,11.2001., dated 

11.02.2002., 20.5.2002 and 07.08.2002 are annexed 

herewith as Annexure-XI series. 

4.12 That the rspondent no.4 addressed one letter to the 

Re.spondeni t; No .2 	which was 	issued 	under 	No. Z 

cadre/23 (2) /2001 (Court) dated 	2.5.2002 	and it 

t;rarisp:ires f róni 	the 	said letter 	that 	following the 

direction of 	the 	Hon hle Tribunal 	vide 	order 	dated 

06.08.2001 a 	review 	DPC 	was held 	and 	the 	rev:iew DPC 

Na r,022 	
,

/M/J~ 
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declared the applicant unfit for promotion for the 

period 1999-2000.. 

Copy of letter dated 2..5..:2002 is annexed herewith 

as Annexure-XII 

4,13 That the applicant begs to state that the respondents 

in the:i r letterS dated 2.. .5 .2002 as stated above., have 

not mentioned about the r'easons or grounds on which the 

so cal led review DPC had declared the applicant unfit 

for promotion for the period 1999-2000. It is 

pert:inerit to mention here that the earl icr sole 

contention of the respondents regarding Bench mark of 

averaqgrading of the applicant has already been 

.1 rejected by fjy  Hon bl,e tribunal v.ide its order dat:ed 

06.08,2001 and as such there is no other reason for,  

which the so cal led review DPC can declare the 

applicant unif:it for promotion for the year 1999-2000, 

wh:ich is arbitrar'y,  ,, unfair and riiala f ide. This aart 

if the applicant was found unfit in the year 1999-':2000., 

how the same DPC could dec:iar.e the applicant fit for 

promotion within a span of next few months i.e.. in the 

opc held in June :2001 and promoted the appi ica nitt o't: he 

post of Engineering Assistant in the year 2000-2001. 

with the same standard of performance made by the 

applicant. The entire exercise leads to reasonable 

suspicion as to be unfair and capricious and as such, 

all. the r'ecords of the proceedincis of the review DPC: 

are requ I red to be examined by the Hon h.ie Tribunal and 

IQ) 

1Va 
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the resporiden ts may be directed to produce the same 

before this Hon hle Tribunal 

4.14 That 	the applicant 	begs 	to submit 	that 	non 

considerat:i.on of the case of the applicant for 

promotion to the post of Engineering Assistan t in the 

opc for 1999-2000 against 10% quota without any valid 

reason is unfair and discriminatory since the pe r'ons 

tAIhO are sirni larly situated and even jun io rt to the 

applicant have been considered for promotion by the 

DPB for .1.999-2000, further, the action of the Review 

C)PC is violation of the di rect:ions given by this 

Hon hie Tribunal vide its order dat:ed 06 08.2001. and 

the app ii can t ouht to have been given promotion 

against the DPO for 1999'200 retrospectively with 

seniority and all consequential service benefits 

.instad of the promotion granted to him against DPC for 

2000-2001, thus allowing his jun:iors to supersede him, 

for no fault of his which is v:iolative of Article 14 

and 16 of the Const:itut;on 

415 That 1. t is st .ted that if the applicant is not 

corjs:idered f o r pr'arjiation to the past Engineering 

Assistant on the alleged gr'ound that he did not acquire 

requ I red bench mark in that event too the respondents 

are duty bound to give an opportunity to bring him to 

:Levrl of requ i red bench mark but in the instant case 

the 	said 	opportunity 	is 	denied to the 	applicant As 

such, 	the 	allegation 	of 	short Of bench 	mark 	in the 

instant case of 	the appl icarit is not tenable in the eye 

Wa yv Ano Q2Y 



rv~ 

I 
	

16 

of law. Moreover,, so 'far the app). icant came to learn 

that he has awarded good and very good in all those 

yea r's in his ACRs whIch were cons ide red by the DPO he) d 

in the year 1999 - 2000 for consideratj on of promot:ion to 

the post of Engineering Ass:istant, Therefore, question 

of attain ing bench mark as requ i red uflder the rule has 

been fu if ii led and on that ground the applicant cannot 

be disqualified by the DPC for promotion to the post of 

Engineering Assistant, 

416 That the applicant most humbly submits that seniority 

and promoUon are valuable rights and 	mci dences of 

service 	of an employee and den ía! of the same to the 

app! icani t by the respondents in an unjust and unfair 

way will have 'far reaching cumulative effects in his 

entire service, prospects even including his reti ral 

benefits and more so when h(D is superseded by his 

;juniors for no fault of his, 

4.17 That this application is made bonafide and'f or the 

cause of justice, 

5,. 	arunds for relief(s) with legal rpvjsjpns. 

.5.1 For that the app! icant has been discriminated in the 

matter Of pr6ri'iotion to the post of Engineering 

assistant when large number of his juniors including 

the respondent Nos, 5.6 and 7 have been promoted vi de 

impugned order dated 18.4.2000. 

Md 
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52 For that, the applicant; has been discriminated in the 

matter of promotion to the post of engineering 

ss1stan t; while his 5uniors have been considered for 

promo t:ion but the name of the appi icari'l: has not been 

(:;onsiderd in the DPC for 1999-2000, 

53 For that,, the name of the applicant has been placed at 

Si. No 10 in the ci :iq:ibi lity list of Senior Technician 

for promotor1 to the post of Enqineerjnq Assistant 

against; the 10% quota vide order dated 11.11 1999 and 

as such exclusion of the name of the appi 'icant from the 

order of promotion while those at Si. Na. 11,12,13 etc. 

of the ci iqihi 1 ity list was consjderEd for promotion 

is vjolafje of Article 14 and 16 of the Constitution 

54 For that, rionconsjderatjon of the promotion of the 

applicant to the post cf Engineering ssistant with 

ret rospect i ve effect against t he DPC for 19992000 

along with his juniors eve.n after the passing of th 

order dated 0608001 a ...this Hon ble Tribunal in O.A. 

No, 15/2001 is opposed to law and is not tenable. 

5.5 For that, the review DPC • while promoting the applicant 

to the post of Engineering assistant; in 	the year 2000 

2001 	did 	riot men't;iori 	any reason 	for cxc lus ion 	of 	the 

appi .icarit 	for promotion in the DPC for 19992000. 

6 	For 	that • 	the applican 	submitted 	repre$en'tai;'j otis 	and 

made 	all 	approaches to 	the responden ts 	for 

corisiderati on of his promotion in the DPC for 19992000 

along with his juniors but all went 	in vain 

k 24 
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Details of remedies exhausted 

That the app). icant states that he has exhausted all the 

remedies ava:i labie to him and there 	is 	no 	other 

alternat:ive and efficacious remedy than to file this 

appi :1 cation Representations through proper channel 

were submitted by the applicant but his case has not 

been considered by the respondents. 

7. 	Matters not øreviouslv filed or pendinQ with any other 

GQur t - 

The applicant declares t'hat save and except the VA .  

No, 615/93 filed before the Hon ble CT • Patna Bench 

and the O.A. No: 15/2001f lied before the Hon 'hie CAT 

Guwahati Bench • both disposed of and allowed earlier ,  

he not previously filed any application,, Writ; Petition 

or Suit before any Cou r't or any other authority or any 

other Bench of the Tribunal regarding the sub:' oct 

matter of this application nor any such application,, 

Writ. Petition or Suit is pending before any of them. 

Undo r't he facts and ci rcu mstan ces stated above ,, the 

app I ican't humbly 	pr'ays 	that Your Lordshlps be 	pleased 

to admit this application, 	call 	'for''the 	recor'ds 	of 	the 

<;ase and i ssue notice to the respon den ts to show cause 

as to why the relief (s) sought for in this application 

shall not be granted and on perusal of the recor'ds and 

af'tei" hear'ing the parties on the cause or causes that 

r;~ 
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may be shown 	be pleased to grant the fol lowing 

relief(s): 

8.1 	That 	the respondents be 	directed 	to prorriate 	the 

applicant to 	the 	post of 	Engineering 	Assistant 	with 

retrospective 	cf fect 	r t 	least 	'from t h e 	date 	of 

promot:ion of 	his 	,j un iors i e , 	 respondent no. 	5,6 	and 7 

with 	all consequential service 	berief its 	including 

seniority in 	the 	grade of 	Engineering Assistant 	and 

monetary benefits. 

8.2 That the respondents be directed to comply with the 

direct; ions passed by this Hon Tle Tribunal on 

06,08 200.:L in 0. A. No, 15/2001 and include the name of 

'the app,i icarit in the impugned order of promotion 

dated 18.4.2000 by modifying the order :i .e. in the DPC 

for 1999''2000. 

8.3 Costs of the application, 

8.4 Any other. relief (s) to which the applicant is entitled 

as the Hon ble Tribunal may deem fit and proper. 

9. 	Interim order Drayed for. 

Duninc peridericy of this application, the applicant 

prays for the following rd :i,e'f 

Pending d:isposal of this application, the Hon hie 

Tribunal he pleased to make an observation that 

pendericy of this application shall not be a bar for the 

respon den ts to consider and grant the benefit of 

promotion as Engineering Assistant to the applicant 

dq kn 
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retrospectively w ith effect from the date of prorriotion 

of his .un iors as prayed for. 

10. 

This application is flied throuqh (dvocates. 

5- 

1) 

 

I. P. 0. No. 

11) Date of Issue 

:i ii) Issued from 

iv) 	Payable at 

12. 	List of enclosures. 

As given in the index. 

J ltq YV-?~ 04 
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VERIFICATION 

I, Shr'i Narendra Kr. Sfngh, Son of late B..KSingh., 

aged aboi.j't 50 years, working as Senior Technician , Al :i India 

radio, Pass iqhat District , East Siang ,, Ar unachal Pradesh 

app ii cant • do he. reby verify that 1:. he s tatemen t;s made. in 

Paraqrrh 1 to 4 and 6 to 12 are true to my knowledge and 

those made in Paragraph 5 are true to my legal advice and I 

have not suppressed any mater fall, fact. 

And I sign this verif...ication on t;hi.s the /f day of 

2002. 

X2 
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STI0FJTY LIF S0R TICIA1S 

- 1 
THE LaSTj 	01,7 AS  

Si. 	Iane and uaiification 	Date of Date f 	Detiis of 	- Wneter permanent Whether Thether 	?warks 
o. 	 birth 	entry into post held 	 or Temorary. 	S/C or poste Government in AIR/DDIc 	Pt.the cetails SIT. 	as on - 	 Service, 	 thereof. 	 1 10.93 1 • 	 2. 	- 	 30 	 6. 	8. 	 9 

1. s/sn. Pradij, Roy Chow-dh'urr 3.1.+9 	'26 .73 - 1ech.26 +.73 	Piflt as Tech.w e 1' - 	D 
: 	F./achan1c(Ref 	Pjr- 	 Sr Tech 1 9.77 	2010 76 against 	 Calcutta- cond1toiipg T'ace). 	

Pati'a Station 
2 	Brenda Ch. Das 	 31 12.55 30.9.81 	Tech-30 9.81( 	t. as Tech. 	s/c 	DD & L. C. 	

(Ar)Sr Tech.22.7 85 	w. f. 1 10.83 	 S_1ctar E-i8.3.92 
3 	aa-' Sirgn 	 281.6 31.7.81 	Tech.3i7.81 	ie?orary 	 - Liatric/Electri cal 	 Sr P .tt 	 .Tech.9.1 -t .85 	 - 	Patna r 	

Et- 
. Arun zar Paul 	 26.1.55 	18.12.75 	Tech 18.12.75 	t 8 as Techw.e.f. - DK SF/Wjrezan frorn 	 -. 	

Sr.Tech.3.9.86 	13.11.81 agaInst 	 - Calcutta i'atjona1 CouncI' 	
EA- 	 AIR, linphal. - 

5 7 	ihir lr jukheree 	 12 3.56 	1 9.7.77 	Tech.19.'7.77 	Tepoiary 	 - 	- DDK S.S./ectTrade 

	

	
•--. SrTech.26.9.86 	 Ccütta Ek- 6. Sánkar Kr. Senapati 	 5•7•55 	22.3,78 	TChs2e3.78 	Tw10rary 	-. 	DD H.S./ectrjcjan Trade 	 Sr•.Teh26:.9.86 	 -• 	 Calcutta 

7, GoPa1asad Sab 	 101.57 	•i6.d.8 	lper16iO8i 	Temprary 	
-- 	 LPTV I.A./Jjrejan Trade 	 Tech,11..O',82 	.• 	 - , : 	Godda Sr.Tech.3O.+.87 - 	
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 Araya 1r 	lTondal 	- 17..55 ~.5.76 Helper-1+.5.?6 Temporary S/C PPC 
TJpto 	1ass-XIt/ .. 	-. Tech.al.3.83 AJzaw1 
1ectrj.cian. Trade. S. Sr.Tech.18...7.87 

 
- 	-'S 	..•\ 	_ 	- 

_S K.  runair _----- 29.3.45 
- - 

10 5.83 
-. --5. 	- 	-5-- 

Tech-10.5.83 Temporary - 	. LI-TV 
- S f./ITI -..Sr.Teth.1.1-.87 ' 	- 	- Bardhama 

- 	

S 

 ..a'u Yx. Thai'uri 21.9 58 16 7.83 Tech 16 7 83 Confrmed as - LPTV 
S.F,/ectrician 	. 	 ....... . 	 .. . 	

•. 	.. 
Sr.Tech.31.3.87 5P Sr-.Tech. ..- Darjeeling 

- 

EA-11 	1.93 w e.f 	30 3 89 

 L1iarthana•.. 	. H 	. 22.12.63 1 ~.983' Tech.iL,9.83 Temporary ST AIR 
FSLC/.Passe 	te Sr Tech 9 6-.87 Aizawl Prescroed traoe test Ltt-16 1.93 n tie trace of E1ect'cj.an 

12 13K. 	Choiabr 	
- 5 2 60 a 	11.83 Tech-2511 	83 Te'iporary  atr1c/ITIj1jrernan) 

- Sr.Tech-30 10.87 Dbrugarr-i 
Eft- 

13 SIc 	ayaoatui1.zh 
H. s.c/I:i 

21.10.53 7 9.76 	- delper-7.9 76 
Tech-30 . 1 1 	83 

Pt 	as 	e1pe' 
w e f. 	1 	9 81 

- PTV 
3haan.aratna 

- 
.- Sr.Tech-30 10 87 - 

-- E- - 

1L Shyam 1anoaii Prasad Sa.rtha9,2.61 20 2.8 ~ Tech-20.2.8+ Permanent 
- IR • Matric/ITI 	. 	• 

- 

... . 	. - Sr.Tech-12.7.88  

•. - :.r-:: 55 	 -. 

15. RamewarI.ondaJ..  .2 	2.8 Tech-21.2-3- 	. Temporar3r . - . 1atr1c/ITI in the 
 SrTech-1.8.88 	.. 5-  . Tezu - Trade ofElectrician. 5•j_  

- 

3/- 

- . 	. ------------- - 	 -. 



2 . 

 arur. Kuar Das 	. 	.. 	7.5.61.... .3 ..ip.8,. . 	Tech.30.10.85 	. Permanent 	. - 

lcut:a d"va1k/PaSSeQ Electrician Sr.ech.12.9.89 
Traae from ITi/!cTVI  

 Sec Sankar 	 3 1.62 7 11. 85 	Tech.7.11.85 .eoorary S/C LPTV 
1tr1C1late/ITI 

- - 	

-. Chaioasa 

7lr  Basanta hr. Kakati 	1.7. (-  281i.85 	Tech.28.11.85 Tecp6rary - DDK 
iSLC/Trade of Electriciafl (A)Sr.T.e.ch.5.1e9O 	. . . 	. 	. Guahati 

 
- 	 - 	 - 	 --c 

B.K. 1eog 	 11.10.51 
.. 

19..71r . 	 He1peri19.8.7+ Ternporary 	-- - LPTV 
SLC/Electriciafl. . 	

- 	 Tech.30.12.85 Jorhat 

. obin.zdin 	 +.i0.60 L.i.86 	Tech. 1-i-.1.86 TeDorary - DDK 
• !-atric/Jnte'/ITI(RefrigeratOT ... .. Sr.Tech..31.8.89 . . 	 . P.anch 

rcr.izoning) - - 

77 Hami 	Lkritar 	 3.12.6+ 6.1.86 	Tech.6.1.86 Tezorary - DDK 
4atr±c/iSC, ITI Macan.ic Sr.Tech.11.2.9O . . 	 . . 

(Electrca/Gen 	.iectro"ics) 

78. agaa 	Pajesiar Sngb._-1 	3 61 18.1 	86 	Tech 18.1.86 Pt 	as Tech S/T LPTV 
ESLc/Electri..ciafl. 	. 	. . . . 

. 	.Sr.Tech.288.89 w.e.f. 10.1 ..88 	.. : Tezu 

79 Sunil Kimar 	 26.2.61 1.1.86 	Tech.1+1.86 Temporary 	.. •.. DDK 
2tr1cLlate/ITI in Electrician Sr Te.ch.1 	9.89 IzaffarPur 

 F.L. 	Sahoo 	 19 	+ 62 23 1  63 	He1pe'-23 +. 63 TePorary 
. 

- 

-• 
L?TV 

ESct!1rman from ITI ... 
•::-.: 

.., ., 

- 	 Sr Tecb.21.12.89 

 Asbo 	Tämang 	 1.261 15 	:.'Tech15186 :TmP0rarY •.. EPTV 
1 hk/Eiectrican r.Tech.30.9.89 - Kursecrig 

82. iralenlA Deb 	 62 21r .i 	80 	Tech.2+.1 	86 Tamrry 	- - /JR 
3SL/Passa 	iabya±k ITI in •\ Sr.Tech1.i1.69 .•• Kailasahar 

10/- 
• 	. 	 • 	.. 

H 	- - 

H 



10  
—2- - - - 	 - 

- 

8. 	9. 

83. K. Salu Solornan 22.6.61 25.1.86 Tech.25.1.86 Pmt. as Tech 	-_ S/T PPC,DDK ESL/1ectrician,ITI Sr.Tech.20.10.89 w e ..f, 	i.1+.8&- Imphal - 

6k-.. Surya Nath Pandey 13.12.61 11.2.86 Tech.11.2.86 Temporary 
Sr.Tech.16.2.90 Deoghar 

85. .K. Samal 21.9.56 27)+.83 Eelper-27.k-.83 TeTnporary - LPTV HSC/Wireman Trade from ITI .,\.. .Tech.21+.2.86 
. 	 .. 	.. .. Bharjrhagar 

- Sr.Tech.3.1 0 .89 
86 Vokhlal Prasad 

Matric/ITI in E1ectricaa 
9.2 	.'0 25 2 & Tech.25.2.8 1+ 

Sr.Tech.17.11,89 
Pmt as Tech. - AIR 

- Patna 
 Mild. Ai Imnan 29.2.60 6.8.84 Eelper_648.84 Temporary  CE(EZ) atric/ITI(E1ectrjcjan) Te.ch.1 .3.86 ..Calcutta 

- Sr Tech.30 .5.90  
 Rajku-ar Thakur 3.6.60 25.3.86 Tech.25.3.36(U:) Te.porary LPTV Passed Secoraary/I Sr.Tech.10. 14-.90 Sitamar 
 Sharr!a 14.3.55 .1.k 86 Tech.1.k-.86 Temporary 

- LPTV ESLC 	•-: 	 V  V  Sr.Tecri.17.5.90 - 	 --- 	

V  - 

- 	 Dhubri 
 Jbnoranjan Das 	 •. -7.8.59 3.1+.86 :Tech.3.k-. 86 	- Pmt. as Tech. •S/C HLPTV Secondary 	ucat±cn/' .- ---Sr.Tech.21.k-.90 w.e.f. 	1.1+.88--:-- --- -Dhanbad IPI 	'ectr±cian. - 

 Varingam- Vashurt.o 10.3.635..86 Teci.5 k-.86 Temoiry. 	-- - S/T -PP ESLC/Electrician Trade Sr.Tec'.11.7.90 - Imphal 
 S. Gar'guly 10.10.1+0 10 4.86 T ech.10.b.86 	Permanent - 

- 

CE(EZ) 2tr1c/1ng Trade Course. Sr.Tec.21+.1+.90 talcutta 
93.. Gulzari. Chowdhury 	-25.8.62 291+.8 ech.29.1+86 as Tech S/C -DDK 	-. Matric, Inter, B.A. ITI . 	 - 

. 	
. 	 :. 	

- Sr.Tech.5.7.90 w.e.f. 	28.1+.88- ......... -----Patna . 

( 	 cianc Ceera1 	ectrci1cs) 

V  

Contd.... 	11/- 
-V. 



- 

S. -V3 -VS V 5 

- 6. 

- 

Ra 
a 	

avesS1nE 
tricu1ate/rn in 	- 

23.562 	i6.5.86- 
- 

Tech.16..E6 	- 
Sr Tech..1 .5.90 

Tewøorary - LP 
Gopalgan 

- Iectr1caL Trade. 

 buJ. Kaya 	Las1ar 20 12.65 1.7.86 Tech1.7.86 Teporary - 	- JIR 
PTJ(Arts)/1T' Sr.Tech 19.3.90 Slcar 

 Biod Kurnar Singh 25.063 5.7.86 Tecb.5.7.86 	.. Tecporar. -:.. CBS,.bIR 
'a -cric/P.adio s... TV 	actiaiuc - 	 '-- Sr.Tech.31 7.90 - 	- Patna 
Tra:'ied from ITI. 

 Rajib Das 	 - 30.1.62: i5.?.8:: Tech.157V.86' Temporary DDK 
HSLc/Passea 2 y9ars Raaio Sr Tech.7.5.90 Ciahati 

• Servicing 	. TV- 	aintenance V 
V 	

VSV 
V  V 

V(etrccs) Course 	(Recognised VV 	 V V 
V 	

- V 	

V 	

V• 

:,-VV.VV: 

V 

by Covt. of  
V 	98. 	- 

V 

V Ram Prasa 	Sai4d. 5.5.63 	V  23.7.86 Tcb-.23.7.86() Permanent 	•: 	
VV 

V 	 VS/C..V jp 
ES/Electrician from ITI () Sr.Tecb.28 3.90 r-urseong 

99. DaDaan 	Barmar 31.8.59 1.8.86 Tech.1.8.86 Permanent S/T PPC 
ESLO/Passed trade test Sr.Tech.31.8.90 -' Slchar 
in the trace of Electrician. -V  

1 0,0. Fazlul Eacue 	
V• 	 V  

19.1 .62 13.  8.86 Tech.1 3.8.. 86 Temporary :-..: LPTV 	
V 

V 

MadnyamikllTl Sr.Tecb.2.4.90 Shantiraketan 

101. Diesh Prasa 14.+.61 29.8.86 Tech.29.8.86 Temporary s--- LPTV 
ESLC/ITI(Electrician) - Sr.Tecb.27.3.90 -' Ghatsila 

V 	
102. V 	 IIab Sakar 1E..+..63 16.9.86- 	. Tech.1.6.9..86 ---- 	: Permanent . . 	

.. . 	 .. AIR 
I4adamik/ITI Trade certificate. - Sr.Tech.8.5.90 Sil.guri 

103. Pracip Kumar Hi.shra 1.2.59 i.)+.85 	- Tech.1.+.B5 -: Temporary  
ES/irade of Electrician Sr.Tech.30.6.90 Guwahati 

V 	 S  - 	 V 	

V 	

V 	V • VV V V 

- 	 •V• 
V 	 V 

V V 

V 	 V 	V 	••• • 	
- 	V 	

V 

V 

conta.-.-. 12/- 

__ 	----V 
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2. 	 3. 

10k-. Debass ls±nha  B Sc 	ITI, KLectr. 	Al Trade Test 
12 +b8 Teth.12.l.85 	Temporary 

- Sr.Tech.31.5.90 -. DD1 
 Saiar Prasad Dalal 	2.2.58 : .785 

Calcutta. 
HSL/E1ectrcia 	from ITI Tech.1..7.85 	- .-Temporary 	- /C •.PTV 

- - Sr.Teh.26.6,90 
EA: cuttack 

 Moncj i 	Ccaicrabort 	17.8.6 HSLC/i.TI(Tjremai) Tech.i.85 Permanent 	: I .. Sr.Tech.27.8.90 
: 

: 	 DDK 
• 	 ... : Sllchar. 

107 Amarerdia Flaj Kumar 	
- 	 2.1 0 . 52 EI.S.L.C. 	

- 

22.9 86 Tech.22 9 86 Pmt 

108 
•-I .Sr.Tech.169O as Tech. 

w.e.f.22.9.88 - AIR 
•Koha 	- Bloal Chara 	llc1: 	30.1.60 

ES/ITI Trade Certificate 29 9 86 Tec.29 9 86(.) Temporary S/C • 	 (:) Sr.Tech.6.7.90 T,IP 
109 GoD1th IJudar 	 19 1.62 Madhyrnik/TT Trade Certificate. 

29 9 86 	- Tec.29 9 86 Temorary 

insurah 

. 
-•• Sr.Tech.6.7.50 - ?T,4IR 

110 Deoass Das 	 18.8.61 B SC/ITI .9.85- Tech L,9.85 
Chinsurah 

in the trace of.  
Electric1ap/ - VT/A 7 

- 	 - Sr Tech.31 10 90 
t 	as Tech. 

L.7.87 AIR 
-Calcutta 

111. Smt 	fla BafQ1an 
a S/L Tecki.2L2 86 Perrna'ent 

- 

Sr 	ech.2.1O 90 
- 	

- CE(z) 
112 - Debasis Dey 	 D:17 9 	2 HSLC/ITI/Trade Tech.9. 1 	85 Permanent 

Calcutta 

Mech. 	. 	. 
Sr.Tch.31.10.90 -- '. - 	 -' PPC 

113. Swapa 	4carya 	 - 28 12.61 	6.10 86 SF/ITI/p. 	c. 	
. 

Tech-6.10.86 Temporary 

Silchar 

Sr.Tecb.11.3.91 • 
- cE(EZ) 

ilL Aban 	c: CanI 	 21 12.59 SF/1TI(E1 act). 7,.1086 	' Tech 7.10 86 	- 

• 

• Calcutta 

- --: Sr.Tech.27.2.91 
Temporary 

- HPT,AIR 
. Chin3urah 

Contd,... 	13/- 

. 	 .......:.L, 
• -....•. 

•-..•-. 	 __ 



-25-. 

- 

6. 

	

s 	. 	15.Lj.47 	1.9.88 	.Tech-1.9.: 	 - r 	
- 	 r.Tch-31 	. 

2 - 3. 	 izCEztr.i 	 15 7 L5 	31 ', E7 	Lcb-31 7.7  - 	5' ecti-23 5 2  2ai 	 - 

2-k- - S - r :oycro 1- u'y 	5 - 	26,5a7 	ocb-26 5J-7 	
- 	LTV : r::e) 	 S :ech-21.5 92 	 - 

2. 	floke Ls.r 	
•i.1O.86 Teh-1.iO. 	Torary 	 .?TV ..2 	- 

27. 	St. 	 ehcra 	 22_1..E2 	Tec2..17 . 	?e:orary a 	
iech-2.7..92 

mporar 	 - •C/I 
	6h-30 593 .. 	

. 

.. . ...-... 

2L. 	Zai i1thtar 	 1.iG.5 	.1.83 	Tech-7.10.88 	Torry 	. 	- 	LV 

	

r 741  ccfl-3.11 3 	 Ezar 
S.f. ecri 	 1.11.63 	27.1C.38 	c27.10.33 	Teporry 	 IR 

?as!ght 
-. -I-- - ,  - 	 .- - 	 -.--. 	 ----.'-......... .. - 

251. 	Sbu Varthe 	 T - 31.1 o.E;8 	TernDorary 	. 
Sr4Tech-1 5.93 

	Jeyore 

	

_p ronc1 	 212.2.63 	1.1i.3 Tec - f.1i.38 	Te.orry 	 S/CL 	R 

	

iya1!/IT! . 	 . 	.. 	 - 	
- 

23 	
&7 	16iiS8 Fec-15.i1.E8 	Torry 	 - sraech- 

25. S-Sr 	 1 i.i 	2 5o7 	Tecb-28 5 	
S/T - 

- 	 - -- 	 - 	 - 	 - ---- 

-. 	 - . . . . . 



V  V 

4 

- 7 

25+ E ' 	P. Sinhe - - 	'9 	1'J.3 7.-9 7+ 	Re1pr-7 9 7- P' 	as -- LJ?VtV 
'atrc/?rovsiora1 tr.c - 	 Tecrl_22 11.88 iccij.car 
certificate froni ITI .Sr.ech-31.3.93 V 

25 C 	flv 21.63 .l2.E3 	Tech-C 12.68 Teporary - CL(iZ 
co:/I Sr.Tc- 

Z. 	 Gizi c 6.6L 2 . 12 86 	Tc"-c1283 1rc_.ry - 
acibyaCik/ITI - 	Sc Tec -3O.6 93 Ch.LflS'.-? 

257 R S 	S.ngh 12 2 67 7 12.88 	Teci-7..12.8E 2ccrry - 
Hatriculate/ITI i E!cctric1n. 	- 

- 	 r.Tc-23.9.93 V  V!ura 

s. C 	Ticsh 	- 23 1 	6 
V  

13 12 ã8 	Thc-13.i2 :eriorary - 
a -ar/IL Sr T:ct:- 

V 

29. J.C.. 	ckar V 	 .Tcb-iL2.3 Ter 	crr S/C 
- ------------------ - 	.- 	- 	- —S 	Tcc-- 	- ----- - Ca-..-- t 

V 
V 	

- V 	V 	V•VV 
V V 	V 

24C A C 	I 'asr 6 12 c3 1L i:.ac 	Tc'i-L.12 	C 3cr- n S'C C'L-Z V 
Vi• 	V 

V 	Sr.TGc- VV VV 
V  

Cicut;a 	V V V 

2c1 cs1 - cv FLra cit 1.i2 88 	Ta-1 	12,56 	Tcrai- /C A1P - 
Sr Tec'- - 

262 - Aruu-Ch. 	S1ta 19 12 88 - Tec-19.12 82- - 	-LFV 
ad'y:.iK/ITI . 	 Sr Tec-  

263 C.B. Tarnang 11.6L 2112.8 	rch-2 	12 22 - LV 
V S/ITI(Eioctrician V  - :. 	Sr,Tcc_2P.'.29L - V• V•V 

25 1, S.K.CaiIi 	- 29 12 EC 	Tecn-29 12.8 Ta- cray - 
V 	•V: V 	yatc/ITi - -Sr.Tec- V V 	V  GuwaratL' V V V 

A_Cs 	3it -i5 2 	1? 88 	2 ch-29 12_E Trcr:r - 
--- T- -'- - 

'cz 	........ ,: V•V V V 

- - - LAD- 



/ 

A rnt 

• 	
•i • 

From 
• N.K. Singh, 

SeniorTechniclon, 

it 

4 

- All inaio iiaoio, 	. 	. 
PauiJiat - 791 1024..  

To 	 . 
The Chief Enqineer(Ez), 
All India. Radio & Television, 
Eden Gardens, 	 ' 
Calcutta - 700 001. 	'V 	' 

.. 	!!t' 	. 	... 

( Through proper channel ) 
Subs- 	Discrepancy in the Seniority, L&st • 

r,entat.on, rect. 	.. 	•.., 

Ref*-' 	1. Your Memorendum No.1(27)/94-S dtd.12.I.95, 
2. Your Order No, 1(21)/90-S dtd, 5.3.90. 
3.Ord4r Rovokinq suspension No.DGP-15(1)/ 

89..90 dtd. 24,6.92. 
4. C, AIR & TV, Calcutta OrdarNo.'1(21)/92-S 

dtd, 29.1.93, 	 . 
'5. SE, A5R 

1 
 flh'galpur Order NoflGVD/AIR/95/41i 

dtd. 	. .95 	 '•.' 	• 	. 	.. 

I may kindly be pormlttod to submIt the following 
for 'your kind cdnsidarat'jon and favourabl& disposal. 

I was working as a Thchniclanin All India Radio, 
Rhagalpur sincO 12.5.86. I was promoted to the post of 
Senior Techhid,sn and posted at LPTV,Jamui vide your 
Order No.1(21)/90..s dtd. 5.3.90, the reference of which 
is cited at (2) abovb, Meanwhile I was suspended with 
:fct horn 25.12.1989 Eollowing detention in police 
cUstody for more than'48 hours. The suspension was 
later revoked 'dde SD AIR, Bhagalpur Order No.BGP-15 
(1)189-90 .dtd. 24.6.9 	the reference of which is cited 
at (3) above, 'In accofdance with the order of Additional 
Sesions Judge, Bhagalpur I was absolved.ofajl charqes 
and was acquitted. Later in allowing an application 
by me, CAT, Patna Eench has ordered that the entire 
period of my sUspension should be tXeatedas on duty and 
pay and allowances be paid in full for the entire period. 
This was subsequentJy pqid by SE, AIR, Bhagaipur 'dde 
his Order No.L3GP_SD/AIR/95/411 dtd. 5.1 6 95, the 
•refernce of which is cIted at (5) above. 

As I was under suspension during the Issue of 
your promotion Order No.1(21)/90.-S dtd. b.3.90, I 
could not join duty in the pr6moted post. I havó 
rejoined duty as Techn'icin at AIR, Bhagalpur on 
2566.1992 and waspomed as Senior Technician vide 
your Order N,o.1(2'1)/92o dtd. 29,1.93, I joined All 
India Radiô Pasighat as Senior TechnicIan on 30.5,93. 

A8 my suspension was later revoked and the 
entire period of" suspension was treated as on duty 

a.  

•: 

• 	.,i'i 

a.. 

A 	 (Contd .... 2) 

'15 • • 
 



t 	 . 

(2) 
.5-.  

and .fullpay and allowances was pa.-d to me for the 
entire period of suspension, it ismy. praye,r that 
th4 seniority which.l lost during the periodof 
suspension may also klndly.be restored back to me. 
Had I not been placed under suspension, I would have 
joined as Senior Technician honouring your kind order 
in 1990 itself and my sóniority 1nthe grade of Senior 
Technician wOuld have been pxotected. Now that the 

CAT, Patna ha s also otdered vide its judgement (the 
copy of which is enclosed) that all ben:ef.its: had to be 
restored back tO me, I believe that the seniority in 

• 	 th grade of: Senior Technician is also o be restored 
• 	 to Its original posltion as a mattei of.routifle. 

In. the senibrity list of Technician and also 
in the promotion list: vide your Order No. 1 ( 21 )190—S 
dt4. .3.90 (copy. 	for ready reference)., I was 
ranked just above Sri Ram Naresh Singh,, Sr. Technician, 
LPTV Gopalganj. In the seniOrity list of Senior 
Technician released recently vide CE, AIR & TV, Calciitta 
Methorandum No.1(27)/94—S dtd. 12.1.95, the. seniority. 

• 

	

	 nurhber of Sri Ram Naresh Singh is 94 Whereas my, numb 

isshown as 248. 

As I was in no way responsible for the 
circumstances which lod to my susp ~ensi ion.:and as the 
sathe was later revoked with full benefits treating the 
pekiod of suspension as duty, it is requested that 
myl original seni'rity may also kindly be restored and 
I may kindly be placed just abOve Sri RamNa,resi Singh, 
SeiOr TechniciaA.r LPTV'opalganj. 	. 	 . 

• 	 - S 	

. 	 Thanking you, 	 . 

• 	 Enlo: As statcI above 	 Yours faithfully, 

1., 
Pasighat, 
24102-199. 	 (.N.K, 5DH ) 

DY 
(1) t/7€ JYe1 	ART EE 

AIRCaJiuH 



• 	 - 	 -•-.-________ - _____________________ - 	. 	. 	- r 	 G1.i(AJh io I WS, / 	- 
Mow TJt61JIiH-9131 _•( ' 	 . 	 . .•• 

(1O\TjRI14i,PT OF IIDTh 
Oi'Fl Ct, OF THE UJIM RNGIM;.,'RUAGT*`coKE) 

ALL U DI A fl'l PU & TL V IEflON 

	

1 	 •.. 	 CALCUTTA 	 f . 

1 ;  

110. 1 (23)195 - s 	 Jtkshvani. Bhavan, 4th floor, 
CilCUtt!7O0O01 

- 	 Da( cr1 0316190 .  ç I 	 . 	
. 	•1 

4 

.4....• L Pl S .  

	

4 	 I 	
I 	) 1 1.J4j 

WY,  
Subjo&t 	1'rpaiation of,  pane) of Senioi 'lechniciang Grnde-11 

for prornot:i.oii to the post of 8enior•Techn1cian 
C uthe JasLornllcjn______________ 

•,•r, 	 .... 

A DparI nieni ii  Iromotioi' ColiPli ti o u1ll be coendeJ 

	

( 	\st?oi U y ' for drawing up of 1 
 pan'] of erU.or Teehn tah, race-Il 

	

• . / 	'or prooti.on to the pot of Sniô r . Technician Grade- I in the 

	

/ 	Eats terd'J'(egi.o n. 	 . 	 . 	. . ,. 	. 	. 
Z.  

It 
1 c 	f) 

, ihru c'foi r', r'quc,Lørl hat particulars of the 
Sq1' .Cechnic:i.ans . Grade-Il 5tR)\J1 :in the enclosed list may Idncily 
be chccLrd UI) Cr 1 r'f I I P y uith reNrenc e I o relv rt recorj s by the 
COflC' fled '1 i inn, and Vol 	I 'in cci tj ficates furu shed 

	

• .. : 

	

	
)

.telei'apPi.i.ca.].lysuPPoJ.ed. by pos I; copy or by speed post/I'elgx/ 
Fai lo 2JI1_t'5,2 ) /2!iU 2710 -o an to ,nicn this ofgjce on or befote 

L 	 . I 	the, J.r P;e:st 

• 	Whether ony d:i.scipiinary proceed:int:s are either pencll.ng 
or conYmplaked ofy)itwt any of the Senior Te'chnicians 

	

' 	•r: 	. 	Grute-J.1, sl.Io'II) In the jj.;p 	 • 

• 	JJ• . 	• • Whetl)ey the:i r 	 showit :1 n the enclosed list • - 

	

/ 	 • 	ore coi'i.-nct;. 	 •• 
• • 	The C1s for the period from 1 . i. 91.,. to 31 . 3.95 of the 
Senior Tech nici.a.ns Oracle- j::1. menl;Iciìecl in the enclosed ].i.st may 

	

I 	please 1)0 i.or,arUeri ic) I;P1:Ls office In the rovied .rorin to reach 
Ih1s office :Lal;ost by 12.7.95 if not sent already to this office. 

iirther, If the name (s) of any Senior - Technician 
- Grade-II, jollied on or 1)efOre 2.1 0.93,  in any station/office 

	

• 	is found left cuP; in the annexed list the na;ne(s) and 
• 	S 	Particulars (viz. , c1at ot birth, qualification, Jato of joinitg 

* 

	

	as Technician •nd Senior Technician Grade-Il, whother SC or ST 
etc. ) of those Senior Technic:Uins Oracle-Il may be for.iarcIed to 

	

• 	this o.Uf:Lce in I;he a.ioresaId nfanhier along with the. two certificates 
asked for ((31. •1'.'os. 1 / ii) o as to readh this office latest 
byl2.'7.95. 	S 	• 	 S  • 

	

S. 	• 	• The target date may be strict;J..y adhered to. 
- 	

- 	I 	•.' 	. 	 S.. ... 

Enclo : As above. 	. 	.. 	S 	• 	( S S. C. flUDIiA 	) 
- 	U) i  I)lj.L'C'J OIL iJ OF 	',,JIG 

• 	'. 	S 	 S 	( 5  FOR C1113r-F l'GIN(A$T o) . 

H 



- 	 - 	 - 	 -,--- 

K 	.. 

G 	I.;loI)()/Opr1ce(s) :n the J2stern on ini' nlri c; coJ In n' nnd very urgent flecesry 

. 1., Gecton, o/c the G1( TV 	.1. 	for 1. n 10? iIn Li. On 	id. Ur ont nvc e sary ricljon. 

ConI 1 drflt 131 c n, o/o the c( "z), fUji - TV 	(n1c11Li,n ':tt:h the i'equef to keep i11 Cfl 
in 	non i lsLng (fls Up to 31 3. 9 o1 the e 	r tiio Lc.hiJnn 	G rnfl•-T[ tnentjo111 .i.n t;he CflCIOSE?r1  rric1:L!1c 	.1'r 	ii 	i.p LoJ)P( to l:e he 1(1 	ho.d;1y 

ho iJIi:( !), AfU 	TV, (Jn 1 .enLLn.. 

' 

FOR (IIT:I 	-:(, 	;fi( 	ArrI' ;:n;:) 

F' 



	

•- : :• 

	 :: 

- 	

L:_zi 	

: 

io c : 
Si 	a:e of :ce Sr 2ec 	o 	 Jate of .rtr it ec: SC/ST Date of resert  

o tte Draft Sei'o- 	
atot-pcsti 

-V 	 fltas-- 	 V .  
- 	 SrTecb.as o 	

V 	 Sr.Tech;V_.. .3i.39L.. 	.. 	 . 	 ..: 	 V  

2 	 : 	 - 

1. 	S/Srr. raa: Ps--- 	
- o - 	3...-, 	 lecti 26..-. (3 JD}L 

' 	.Y 	V 	 - 	 - 	 . 

 

Eul 
tr' 	.-: 	 i-'- 	eC'] 1 9-,7 Calci ta 

	

2 	 L 	 26155 	 - 	ecc 181275 
3986 	 V. 

Calcutta 

	

3 	-TT :ukheree 	5 	 2356 	 - 	T e 9.7. 777z 	DK 

	

V 	

: 	 Sr.Tech.26.9.86 Calcutta 	 V  

	

L. 	anLar r. Senapatj. 	6 	 5 7 55 	 - 	Tec 22 3 78 	DDK
4

4 

Sr Tecb.26.9 86 Calcutta V 	

•V 	 V 	 V V•  

	

5. 	maya r. llondal 	 8 	 17 3.55 	S/C 	Eelper-lf. 76 	DDK, Ca2ctta 	 = - Tech. 31.3.83  
6 Sr.Tech. -i8.7.87 Dnesh Kiar 	 16 	 5 1 59 	 - 	Tec 27.2.81,r 	LPIv - 	 - 

Sr Tecb 1+.1+ 89 3amshdpur 	 - 

	

7 	alangstar -Jar 	 30 5 1 0 61 	 S/T 	Tech 21 ii.8+ 
AiR V 	

V 	

V 	

V 	
Sr.echi8.2.89 htho 	 V 

	

8. 	Banajit Sakar 	 37 	 25.1.60 	 - 	Tech. 11.12.81r 	
T .VTech.2 .11.88 _R  

CaJ.c utta 

	

9 	.nnt Kumar 1ndy 	 1f5 	 1 .10.58 	 - 	Tech.2266.83  
DDK 

- 	 - 	 - 	 - 	 Sr.TecO.o.89 Calcutta 10. 	F I'gocha Singh 	 i-7 	 1.3.61 	
- 	 Tech 20.12..81 	LPTV- 

- - -. Sr.Tech295.8 Dapr 

-, - - 	 - 	 - 	- 	 - 	 - 

- 	------- 	-V-V 	 V 	 - - 
Ii 



I 

t'i' - 	 - -.---- -.----- 	 .- 	- 	 - - 

-.1- 	-. 

- 	 - ... 	 - 	 ---- 	 "--- 	 - 	 -- 	 -. 	 - 	 --- 	 - 	 - - 

-- - 	

- 	 i-: 	-. 	 - 	 - 

6 	7 	8 

-8 i..58 SIT 	ech.1.1.85 AIR Dlbrugarh 
11 - 	 ciai - 

Sr. Tech. 12. 7.89 

119 7.61 S/T 	Tech.1.185 	LT 
12. - 	 ar Dat Sr.Tech.1.6.89 	naldah 

. 	 . 	 - 51 13.3.60 - 	 Tech.2.3.85 	cBS,AIR 
13. . - Sr.Tech.15.8.89 	uttack  

------ . - -. 

V-. C - 	 aran zr 	: -1--.12.56 S/T 	Tech 18 	.85 	LPTV 

..• 	. 	 -• - 	 - 	 . 

-. 	Sr.Tech.23. 8 . 89 Keonjhar 
• 

15 a 69 - 1 	1.61 - 	 Tec1 8.10 85 	LPT 
- Sr.TeCh.8.9.89 	Muncher 

0 - 19.10.60 - 	 Tec 	25 10.85 HT 	P 
16. - Sr.TecH.5.9.89 	,Ca!n-surah 

71 

- 

-' 17863 - 	 Tec2610.8S'- 
-. sr.:ec'- .l 	10 89 CL'slai 

- 

10 85c:Z' 	 sL_ 
- 	 ..zar D 72 - 

7.5.61 
2  

T3c' 	11 	85 
_-a 	?a - 3 	6a 

Sr.Tec-9 	-cia:OaSa 

20. 1 • 	 - 
• 	 6- - 	

Tch.1 

	

-. 	C3 . -' . 

21 
 

rr- 	- 

• 	 . .: 	 - 	 . 	 . 	 - 

-. 
- 	 -- 

.4 

• '-.4 



-' 	 . 	 . 	 . 	 .. 	 . 	. 

.. 	 ------ 	 - 	---- 	 - 	- 	:- 	 ---- 	.--- 	 -.- 

-, c•_ 	 --. 
76  

--- 	_:c  -- 	-c-- 	__- 	
i '- 	f e 	A 	• 	- 	- . -- 	 - 

-: - 
-- 7—  - 	 : 	 _..L I.-Z  

-' 	••lhJ 1 	\ :-_ 	 - -. . 	( 	. - 	 - .- -- - 

- 	 rga 	 r L xesLa cri 

t 	
gi 	

-:  

25 	S'_r.iJ. ''_r 	 '79 	 2 	- 	 6 	DDic. 	hi - 	 . 	
e189 

S3 LV Deraa1 

	

- 	 . 

- 	. 	 Tech.2.12.89  

sok Taang 	- 81 - 	1 	1 	- 	ci.15.i86 	EPTV xurseong 	-.- 	 - 

	

- 	 - 	'- -Tech.304.89 
i2rma1e'.0 DeD 	 82 	2+.1.86 AIR,alasbalaj- 

Tech-1.11;89 	 - 
K. Salu Soloman 	83 	 22 	1 SIT 	n-25.1.56 	PPC2DK,Impha1 	 . 

- 	 .Tecb-20.10.89 
Surya Nath Pandey, 	 - 	13 	61 - 	-c±-11 .2.86 	LPTV,Deoghar 	 - - 

- 	 --.Teckt-16.2.90 
N.K. Saniai 	 85 	21. 	o - 	zer-27. 1+.83 DDK,Bhubaneswar 	- 	 ( - 	 -c-21+.2.86 	 - 

Tech-3.1O.89 	 - 
1okb1a1 Prasad 	c. 	86 	 9.2 	- 	h-25.2.8lf 	.&IR,Patra 

- 	 Tech-17.11.89 	 - 
"d. Al]. -Iminan 	 87 	 29. 	) - - 	?er-6. 8. 84- 	iI] 	arblianga 	 - - 

	

- 	 --- 	- 	 -1.3.86 

	

- 	- .-Tech-30. 5L 90 	- 	 Oontd...  L 	 - - 	 - 	- 	 - 	 - 	 - 
- 	 - 	 - 	 - - 	 - 	 - 	 - 

 

---------..---..--- ---.-- 	 ---.-....-.-.-.--. 
.-. 	 _I-1____'-•___--__---...  ---- - 1 	 .-.--.--- 	 . 



• 	 .. .... 	. 	•• 	• 
flajib Das 730162--- 

j5. Ra 	Piasad SarLa 
'' 	8' 	5.5.63 -. 	- 	- 	;-.-_ 

Dabanand Bar!nan 
--- 	- 	

- 31.8.59 	S/T 

- S _T- 

- 

CBSLIR, Pana 
Sr.ec - i-31.7 90 
Tecn-15;7.8o----- DK,Guwahati 
Sc. Teca-7.5.90 . 

ech-23.7086(Ar) . tm:iu.reong . 
Sr.Tech-28.3,90 - . - 	

:- 	•. 
Tec-1.8.86 3P?C, Silcbari- 
r.ec-31.8,90 - 

- 	--:- - 
:T.-- 	Conti.;, 	/-- 

p. -  .-. - 	I.  

- 	-_4__ .- ._---- -_-__----_------ _-__-_-=- _. 	 --. 

	

.- 	 - 	 -- 	 f 	-: 	 •-- 	- 	 - 	

-- I 	 •- 	 ------ 	*- 	 -. 

	

'-.-- 	- - 	- 	 '-.- _z•_-__ 	- - t , 	-'- 	- "r 	 , ,' 	
--,- ,- 	 '- 	4 	 - - 

	

- ,,-.. 	 - -- - 	
- S - - • s 4•— - ...S -- 	

-' 	 ' 	- ..-..- ..- -- 	 - 	 - - -- 	 - -- 	 - 	- 	-. 	 - 

pr 
F. 

5.  

	

- - 3. 	PJmarTha 	 88 	3.6.60 	- 	Tech-25.3. 86 ( -)Sitaari - 	- - 
Sr.Tech-10..90 	 - 	- 

	

:- 35 	Aswini harmaz 	89 !l+.3.5 	
- 	 Tech-i ..86 	 LPTV,Dhubri - 	 - 	Sr.Tech-l7.59O 	 - 

Ho a 

	

77 	 nornjn Jas 	- 9 0 78 59 	s/c 	Tech-3. 86 	 LPTV, Dhanbad - 	 - 	 Sr.Tech-21..9O 
Varingam Vashumwo 	91 	10.3.63 	sIr 	Tech-5. 1- .86 	 PPC, JPha1 

Sr.Tech11.7.90 	 -: 

	

- 	- - 	 - .- 	- - 	 — 	
- S. Gany 	 92 	10.i0.0 	- 	rech-10.;86 	 C(), 1cutza Sr..Tech-2..90  

	

. 	 -•- 	 •. 	 . 	. 	.. -- 	 -. 	 . 

	

39 	C1zar1 iowdhury -  03 	25.8.62 	S/C 	Tech-29 .86 	 DDK, tna 	- 

	

- 	

: 	 .. j-".  .• 	 . . .. 	 SrTech-57.90 	. . . 	. 
farendra Kr Sigri 	93(A) 6.9 63 	- 	- 	Teci-12.5.86 	 AI3, Pasgciat 

	

Si' 

	
. 	 --__ Sr.Tech-30.5.93 . 	••--" 	__ 	 -. r1 	?.aci aresh 	ngb 	- 	9- 	23.5.62 	- 	T1-6--5.-S6 	 IPf, Gopa!-anj  

	

- 	 - 	 Sr.Tecti-14.90 	 -- - 

	

-2 	Aodul 	Laskar 	 20.12.65 	- 	Tect'-1.7.86 	 -AIR, Sllcaar - 	

- 	Sr.Tech-19.3 90 - 

	

- 	 Binod Kurzar Sinh 	 . 	 . .. 

1. 
3. 	•• 	-. 	- 

	

;_ . 2_• 	• 
•, I 

I 
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'ThM:ATh1ORKS 	. 	 . . 	 . 	 0 
• 	 ..' F9NE:2lf89131 	.:. 

PRAAR 8IIARATI 
BRO/LDCJSTING CORPOfliTION OF fli ) OFFICE OF THE CHIEF ENGINEEfl(35 ZONE)  ALL -,IND .~jj  RADIO & TELEVIION 

-. 	 . 

-Thuff 

No. 1 (27)/99-s.
•Akashvanj Bhavan, . p 	,• 	 . 	 . 	 . . 	 . 	

thfloor. 
CGlCUttR-00001 

	

H 	 " . 	 teds. 11.11.9 9.  
- 9 	 . 

/ 	 M 0 R A N DUM 	
')

i- 
Sub jet 	PLliglbjllty list of Senicr Technician for promtjon 

	

to the Grade of Engineering Assistant 	aLL1n rtifjcates therebf.  

The Deptt. Promotion Cowmjttee will be convned ' hort1y to 
draw up a panel for promotion of Senior Technjcj.ans to the post of 
Engineering Issistants against 10% quota and accordingly a 1istof 

1 

Senior Technician whose cases are likely to be considered by the D}C 
3..1s eflclosed. 	. 	 I. 	:. • 

	

4 11 	't t ip
,.k j 	It is ~ requested that the relevant records in respect of Senior 

Technician concerned in the enclosed list may kindly be verified caro-
.fvlly and the following certificates ij.,y 	rn1sh 	to this ffic latest by 10 1 2.99 by S1EED .OST/TCLFX/F:. 

There is no vi11anco ense pending or contompiRted ajnin any of the Senior Technicians montloned in the list enclo 
The Particulars as shown in the list have been check(d ann found to be in order. 	. 	 . 	 •,,, 	 ., 	 . 	 . . 

.. 	 .. • 	(iii) The 0 
 Probationary period in respect of Senior Technicians / 	

mentioned in the list enclosed have been termited 

Further those Senior Technicns who have been nllotted on 
'promotion as 1A by this office, the intImation of their Joining, 	• 

• 1 ,re1ivIng dates have not been recejv -d so fn:7 which may kindly be for- wnrded 	this office immediately. I'oreovEjr the incumbents ho have 
not joined so far, a refusal in writing may be obtained Immediately from the 

Concerned iflcbflt5 and f'orwardod to th;t Of fice 'for further nocá 
• ssary action. 	 . . 

2 	Tho Sthtlon/Qfçjco hou1d ni o tihnjjI 	ci LIfic 'tc Lu Lhc 

	

effect that thoseSenior Techn11nns.wio 
hvo completed or will 	

.' 
complete 5 years approved service as on. 01 .10.99 have not bean left out from the enclosed list. 

• 	 • 

This may kindly be treated as iiQstImmecije. ,• 	• 

• 	 H 	• 	 /. 	 • 

• 	
• 	 / 

. "I 	
. 

/ \ 	: 	
. C S • K.ARORA ) 

• 0 
	

• 	 DY. DIRECTOR ENGThEEBING 
FOR CUIEF ENGINE (E 

. z.). 

	

' 0 	 • 	 . 

• 0 '• 	 ••'• 	 •• 	
0 	 ' 	 • 	 . 	 S 	

' 	 • 	 ' 

•6 



T 4  

	

/ 	 '. 
ELIGILITY IS OF SR. TECfl. FOR }ROflOTION TO T 	GRhDE Ow 	 J 

/ 	1 NGXNEERING ASSISTANT LT} E1ST ZO ON 'Tll BASIS QF 

/ 	

SENIORITYUN-FITNESS IN 10% QUOTA. 

Si. Name of the 	 aficatiOfl R.nk Cate- Date of .esent 	•. 

ho. Senior Technician 	 No. 	gory Appoint- Posting 
in 	mentas 

Sei)ior(, 
ority 	Tethni- 
List 	cian . 

R•• 	•(2) 	. 	. 	(3. 	() 	(5(6)n 	• 
1 r 

1.Shri Surya bath Pandey ,Matric 	3 	629Q;T, Deoghar... 
ITiT 	 ..:: 

2.. " 	N.K. Sama].. 	• HSC ITIWM 	4. 	UR 03.1O.8..DDK,: 

3 	
Bhuaneswar 

3* Ml. AU Imman 	Matric ITIET 	5 	UR 30 05.9Q 'AIlI, 
Darhaflga 

1 • 	hri Rajkuma Thakur SF ITI 	6 	UR 1O.Of.9O 
¶n 	Sitmar1 

Aswini Sharma 	HSLC 	 7 	UR' 17.059O LPT, 
• 	 , Dhubr3. 	, 

6. 	" 	Monoranian Ds 	SF 	8 	SC 21 Ot+.9Q L1T, 

	

ITI ELEC 	 )h3nbad 

r ' 	 • 	;•'. 	' 

	

7. 
'I 	Vareinam Vashumwo 	HSLC ET 	9 	ST i1O79O PC Impha). 

8. 	5. Gangu] 	Matric PLUMB. TE 10 	Un 2.0.9O 

" 	Gu].zari Chowdhtzry B.A. ITI 	11 	r O5079O DDK, Patna 
9  

arerda.tKr. SinghiC 	12 •. UR ..3O.O5 .9VLr  

11. 	m Naes 	igh Matric ITIET 13 	Un 01.05.90 DDK, 
14uzffrtrPur 

12.. ." 	Abdul Kayam Laskar PU(iJ(TS) 	1 	Un 19.O3.90 AIR,. 	: ..... 

	

ITI 	 Silchar 

13. tl• 	Binod Kumar. Singh Matric ITI 	1•. UR 31.07.99 AIR, CBS, 	. 
Patna 

11+ . 
tt Rajib Das 	HS 	R 	M/11N 	16 	.UR 07.05.90 DDK, Cuwahati 

.15. •" 	Barn Prasad Sarki US IT1ET 	1? 	SC 28..03.9q AIR, KurseOng 

" 	Dabantid Barman IISLC ET 	18 	
ST 31.08.90 PPC, Si1ohr: 

" . Faziul Haque 	HP ITI 	19 	UR 02.OI+.90 LIT, 	. 
ShantiflekCttfl 

18, 	. DjneshPrflsad . HSLC ITIET 	20 	
till 27.03.90 LFI, Ghatsila 

H 	PallabSarkar 	MP,; ITI 	.. 21 	till O8.O.9O 
AIR, .Siligurl 

9.  

" 	Debasis.Siflha 	SC IP1ET 	22 	Un 31.05.90 DDK, Calcutta 

ll 	Amaredra Bj Kmar 	HSW 	23 	
Un. 1.96.9O LT,hUbflil 

" 	BimaiChandra Mallick HS ITI 2-1. 	UR 06.07.90 H1-T, Chinsurth 

Gopinath Majumdar <  SF 	ITI 	25 	till .06.07.9 0  HiT 3  ChitsJrai 

2. 	DebasSDaS 	BSC ITINCTVT)) 	
26 	Un 31.1030 

Cf Calcutta 

25. Stnt. ha Brdhan 	US LEE 	27 	Un , 2.1O.9O CE(EZ), 	. 
Calcutta 

I" 	 ..... 	
... 

( P.T.O. ) 

... 	 . 	 . , 

./ 	 .. 	

. 

I . 	 . 

/ 



62,   

• 	 .- 

	

\I 	it; 
S 	

(ittO.Al)(AS('IN( Y()Rl(RAlION (.)l INI)IA) 

	

ol:.t:i(:; (I' t'iI (iIIF 	 i.()NI) 
All, INI)IA RAIII()& 1)(i 1 )Rl)AU.SIIAN. 

C.\l.urI'I'A 

,\ kasliva iii I tiui vuit, 
n.kuu i-7fl f)flf 

I )iile: I 8-Oil -201 II) 
No. I (27)199-S 

l)iI )IR 

• Suhicci: Uromotioji of Sr:Iccj,ujcjaii its Iniicei ing Assistant iii the PasIerii /.nic 

)n rcco,llnIcIlth lion ot I ).l'.( ., tli. lulkiwitig Sr. 	I'ccliiiicinnc are licichy •ahl(Itic(i 	nil 
ptIiiutin its lIigiiiccring Asistiil nt slitti' 'us/olticc si iwo 11•1p8insl their nnmes. ilic promotion 
will be cIThclivc 11(1111 t 1 c (late ol their joinilI;', al Ilic nsiiiwiI stnlinmm:- 

SI.Nlo. Nutne ol Sri ccii. 	i'icscnt pc  ing t'iis(id on pmnnitiumi 	Reiminiks 
as lA In 

I. surya4ath i'atnlcy , 	IT I .I)cogkit 	 III .1 )cnglmr in t.)M(.,Ilhanhnd. 
N.K. Samnal 	 I )I )K,ttIiiih.tnc;war 	1)1 )K,Uinilini,es,tv;,r 	i115t5lIif.(J 

• in nit Stilt tomi, 
All Iminan 	 AIR.I)arhh'iiia 	I P1.1 );uhinuign 	vacant 
Raj .Kümarlhaki,r 	I Pt Sitiun;rL 	I ,PT.Uc(tia 	 -do- 
Manoranjan Das 	 I I'l,I)hnnt' ad 	1)1 )M( ',l lninrihngli • 	-tin- 
Vareingant Vasliniiiwo 	1)1 )K,Intph ii 	 I Pt'.! Ikitrul 	 -do- 
S. (anguiy  
(tiI'.ai ('lunolliary 	1)1 )K ,Pntn:t 	 1)1 )K ,I'atii;i 	1,1 1 1 ,  Siwan post 

9. Rant Naresh  Singit 	1)1)1< ,Mu'iAtlnrpnr 	I )t)K.,Patna 	AsansI post 
i"i'AhdI Knyatit I .;iskar, 	,\iI,Sjtt:ti;i 	 I •I'i,lIa hong 	vacniit post 

ii. I3inod Ktiniai Sitigh 	, AIR,( '11.5,1 'nIna 	I .I'I,t.akliisnini 	-do- 
Ram Prasad Sarki 	AIR,Ktprsc'imi 	 AIR,Ktits&'ni'ig 	-(1(1- 
Dchanantl I!armaii 	l)I)K,Siklnr 	 tcnitasahnr 1)1)11 	-do- 
187.1111 I la(1iic 	 IN ,Saiilii ikct;iii 	1)1 )K.Saiitj,iikctaii ilaliapat pusi 

/ 	15. Dinesh Prasad 	 l.I'I, (lint' un 	 1)1 )K, I'iitiin 	I )nrjccling 

/ 16. Vallab Sarkar 	 AIR.Sitigiiii 	• 	AtR,SiIiniI 
I)cbais Sinita ' 	 I )I )K.( 'ntcittlit 	• 	1.11.1 )hnnpiir 	•viicnmil I)It';t 
Amrcitlra Rajkr 	 Al R.tIaiia ir 	 At R. 

(j 19. I)chais I)as  
20. Suit. ha Uar(lhaml 	 ( 'tft./.),(:'lcnIla 	1)1 )i' ,Sniiliiiikcluti Knilmnpomig 

U(lIittl,. .2 



I I he I)i(iiiotio!i tdeis will he li;isil nci to tln eoiluci iied olhcial allet etisu, Ing that no 
vigilance case is either pcildilig <ii C()ifltci)'f)Iiiicd ligililud tiiiu/ihriii.. SCI ViCe 1(00k iimy he seiil to 
(lie Concertied station after ensuriiig entries 'il I'rol,ation teriniiiation, Confirmalioii etc. 

The Sr. lccliiiicia,is Pri)iiited us liigiiieriiij Assistant slioulil exercise Iliet, option Iii 

regard to lixution o 	on puiinotion wi'hiii 'Inc iiioidli tioni the ilite ol ,nuniution its per FR 
22(1) 

It may he poin(e(I 0111 that in the c'eiit of the pri'innlioti 11(11 hieing ;iccchitr(l I))' iiiy III (lie 
ohlicial lie/she will he dcharrc(l hir ptiiIIiol'nii hit one year. II the ictisons lr declining proninlion 
are not accepted by tIic coinpetetit nuthot ity, proiluitinhi may he cnhirccd. II ,noni lion is still 
declined action may hi. Uiken hit rehisal to 'ihey the oider. 

Jlie ( 	 (hhi1i(lcitial Reports 	ui 	il,: ul!icj;ils 	ci,iiueriiu,l 	5110(11(1 	lie 	sent 	1(1 	this 	ullice 
imiiiediaiely till the (life of relict. 

N. SR INI VA .S AN) 

)lRl(l( )fl(lN ;sNlIRlN(;) 

(..opy to: 	
I .OR (:1 iitr IN;lNEIR(I.Z.) 

Superinictiditig Iiiginccr/SItiuii I •rigiiiccr , All IInlii R adio, I )aihlitiga, Sil c l iar ,lm a l, ia , 
IKurseong, Siliguri, II;inag;ir, Iepnr. 

Superititetiding Fnginccr/Stntiun liigiticcr, I )ooiduislmii Kcinhra, i(litslnitieswnt, (ulciit(ii, 
linphtl, l'alnu. 	 Silchar, Satiti:iikcl;tti. 

Station 	t'ngincer, 	I )t)M(', 	l)h:nhad, 	rvhtilniri, 	11:11 dliaiiiiin, 	Jiiisliedpiir, 	l'tiiiicu, 
I laiarihagli, Iniphal, Silcliar, Uhagalpiti, Patcswar, ( aya. 

1 lie I )ircc(or'( eiicral, All India Radii,, SlV(A) Section, Akashyginillliavan, ParlIament 
.Street, New I )elhi- II 1)()01. 

1 lie l)irector ( 	All hinhia Radio, M&( ' Sccliot,,Akaslivai,j l)liav;in, l'arliumiiemit 
Street, New I )elhi- 110001. 
.1. 	I In.' I )i,ector ( iciieiaI, I )unrdnisli iii. SI V .Sccio,i, Matidi I louse, Io,icrmiicus Mnrg, New 

President, A WITT, list Itox N1t.'l22, New I )etl,i. III) 001. 

Vice President, ARlNl, AkasliiinI l(hiiv,in, (alctitta-71)() 001. 

General Secretary, AIR & 1)1) INA, l'nst lkix No.736, New DelhI- I 10001. 

tonal Secretary, AIR&I)I) 'I lA, Akashivimiti Ilhiavaim, ('ahcnlfa-700 001. 
(:'I(I')fcl(M)/ciclV)/l)l(l' '/l)l(IVM)/l)DA/I R'(l)ey)/l  

Al R&'lV. ('alcutta 

K. 
Al.R&IV, Calcutta, 

hO. 	I'.A)., l)oordarshami Keudra, ( alcmitta. 1 lie retlepliiyincnt nt posls is nsjcrn_ithorisuliomi 
of D(i:Doordarshan vide their letter No. I 1/2/2000-SI V dl. 22.3.2000. 

FOR (11111 IN(INIR(l,z.) 
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1 / T 

• 	 . 

The Chief ingineer ( East Zone), 
All India Radio & Doordarshan, 

• 	 AkaBhvX1i Bhawan, 
den Ghrden, 

Calcutta_ * 700001. 

(ThroughPrperChaxuiel) '•"" 
71, H: 

- 	Sir, 

	

• 	SUB: PR(I4OTION OP SENIORiPEOHNICIANS 
ON .1O%.SENIOBITY- OOM-.PITNBSS 

With the expectation of proper juSti9fom t he High 

Office of the Chief. Engineer (.Bast .Zont,AcI.R,&DD.,. 
• 	. 	

of the aolo Authority of.  Cadre cont rol of thiszone, I, 

Narendra Kumar Singh , Senior Technician,tp f eflt]J post ad 

at AIR iPasighat, Auranacha). Prad.esh do hebyinfonn you 

Ythat inthe reoent].ypublished promotional order Vide Not 

1 (27)199- S dated 10th April, .2000 for the promotion of 

Senior:TecbnicianS to the Cadre of Engineering Assistants 

on 10' Seniority- Cum- Fitness quota, my name is not ;  

inciudedby your office without assigni1. amy!oauae. 

Poryour ready reference,. I. am fu.rnishiflgbelow few 

detailn, of my, service carrier.: 	. • 	 ., 

D7.. 

(i) Seniority position in the Eligibility List Vide 

/ oomnunicatiofl No 	1. (Z1)/99 -S dated 111.11.99- SLJo-10, 

Ratii- 12.R. As Sr. Tech. 30.05.93, Quali: Matrio/ITIE 

• 	(ii) Date of joining as Technician: 12/05/1986  at AIR-. 

	

Bhajalpu r.. 	. 	. 	. 

() Dte of Joining as Sr. Tech. 30/05/1993 at AIR-

pasigiat, Auraxiachal I'radeeh 

It lie observed in the promotional Ut, -cride order 

dated 18/04/2000 under reference that next to my junior 

Contd..p/2. 



• 1 

1' 

/ 

—2- 

A}D otherS are promoted as BA whereas my name LB inissixi1g. 

Inf act, if I øn promoted, I ould have occureci the 9th 

position of t1 list,' However,.the cauSe4 known.to me 

why my 1ame is omitted, because, since mjae.rvioe carrier 

I am pe4oiining'dutiea, which ever may be the nature, 

with utrnost sincerity and.neverbeefl served;'With;a.tYPe 

of memo/B by my controlling authorities at anyone of the 
1 

served atation8. 	 .... 

I shall feel obliged, if you kindly pereona.Uy look 
into thei matter and promote me as BA with'oorresponding 1  

seniority at the earliest so anto get relief }trom mental 

agoney which I am presently bearing I look forward to 

the Justioe and a communication from the HighOff ioe of 

at your earliest convenience, .k 

Thking you, 	 " 

Date -oS-5'-,3000 . 	. 	. Your8.;faitrullY  

( 
NAI1fl'D1kKR. SI}IGH 
$ENIOR PECliNICIkN 
.IR, Pasighat, 

• 	 Arunachal Pradesh, 
k •.. 	

1,' 

Copy tos- 

The Vice prsident, 
AI2EB, .Aka.ahvafli Bbavan, 
C.lcutta - 700,001. 

Unit Seoretar, AIR, 
Pasighat. 
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Annexure-VII 

The Chief Engineer (East: Zone) 
All. Irid:i.a Radio & Doordarshan 
:fksft/r1 :1 Bhavan 
E:len Garden 
Calcutta- 700C'Ol 

(Through P r o p e r Channel.) 

S i i, 

Sub 	PROMOTION OF SENIOR TECHNICIANS OF 10% SENIORITY- 
CUM-FITNESS QUOTA TO ENGINEERING ASSISTANT. 

With t h e expectation of p r o p e r justice f r o m t h e High 
Office of the Chief Engineer (East Zone) , AIR & DD, of the. 

sole Authority of Cadre Control of this zone • I Narendra 

Kumar Sinqh, Senior Techn ician presently posted at AIR 

Pasiqaht, Aruna.chal Pradesh do hereby inform you t:hat in 

the recently published promot:ional order vide No 1(27) /99-S 

da t;ed 18th April •, 2000 for the promotion of Sen br 

Technicians to the Cadre of Engineering Assistants on 10 

Seniority - cum-f: tness quota, myname is not inc;l.uded by 

your off ice without assigning any cause 

Eon Your ready reference, I am furn ishin 	below few 
detsi. ls of my service career 

.1. 	Seniority position 	in the eligibility 	list vide 
communication no. 	dated 11, 11, 99-SL No 

tO, Rank 12, R As Sr. lech. 300593, Quail 	Matric/ 
filET, 

ii 	Date of joining as Sr. Tech, 30051993 at (IR, 

Pas:ighat , Arunachal Pradesh. 

Date of joining as fechriician 	30.05..:19'93 at AIR, 

Pasighaf; , Arunahal Pradesh 

4 



1 

It is observed in the promotional list 	vide order 
dated 18.04 2000 under reference that next to my 3 IAn icr and 
others are promot;ed as EA whereas my name is missing. in 

f act;, if I am promoted • I could have occu rred the 9th 

pos i tion of the list However, the cause is known to me why 

my name is om :1. tted because, si rice my se rv I Ce Career Ii am 

performing duties,, whichever may he the nature • with utmost; 

sinceri ty and never been served with any type of memo/s by 

my controlling authorities at any one of the served 

stat ions. 

I shal .1 feel obliged, if you kindly personally iok 

into the matter and promote me as EA w:ith corresponding 

seniority at the earliest so as to get relief from mental 

agony which .1 am presently hearing I look forward to the 

justice and a commun ication from the High office of CE (EZ) 

at your earliest convenience. 

Thanking you, 

Dat;e 	23,60000 	 Yours faithfully, 

Sd/ 
(NARENDRA KR, Si NGH) 

Senior Technician 
AIR, Pasiqhat;, 

Arunahal Pradesh 

C;opy to 

1 - 	The Vice President, ARTEE 
Akas hvan I Bhavan 
C;aic'jtta - -700 COT 

2. 	Unit Secretary, AIR, 
Pas:iqhat 
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- AsoçzArxoN OW RJIO & TXZVXSZON IN0INBRzo UMPLOYRRS 

• • 

	

	
Cent:a3 Office • POST BOX JO. 432)1ZbJ DELHX-110 001 
rant none. Office $ POST BOX NO, 2713GPO, .C141flTA1 

	

Fax t (033)547"3145. 	. 

Ref Lb. 	Tfi ME/VD(B/2)/O.17/2k 	 - - 

-: 	

To: 	
•.; 

Thu Chief Engineer. (N) LFagt  Zone, 
All indie Radio 4 Dordarchen,  
Mcskvanl Bhnv, 5th RIcer, 	 I 
Calcutt a 70001 

	

•. 	 . 

Sub $ To remove the Bypass on prosution trestechnictonto 
r. Tacho ffro Tech to EI and M to,02Aon seniority 

cunIi'iitneae belie. 

With due respect this iu to iraforra you that on s.nioLty 
of the lest publi.h6 eliçibility Z4t of Wzoraotion of 
different cadr, It has ben'noted by ui that the followinç 
puxoous us given b,1c4 bev.been bypassed 	promotion to 
the nozt higher grude,. 	 .. 	 -. 

	

• 	
-••, Name of the 	Designation 	Praeent posting 3eniorityRmzdt 

persons 	• 	 -. 	 . 

• 	 I 	 • 

Subash 1. 	Technician 	ZTV uDokro 	 3? 
Rajebidhu Bingh Techniciun 	JUTV s phe1 	59 
Noleokhotuch' 	Technoion 	DDX 1 zoi: 	103 . 
there 	 .• 	 • 	 • 

Prabin xaioti 	•Tachnicjaá 	PC s Guhetj • 	 118 • 

• .• 	)Ur.njan DOte 	• 	 LPDI •Te;ur • 	119 
lqokhwei Ançjimi Tpchnicin 	A11 s I(chimo 	 125 	* 

/\\ ) SroTachnician cç Guwehatj 	 7 

I 	
árLNezendia Iz. Or. T chiiiuien AI?b Pecighet  

gh 
S 	 •- 3hri B,C.NLiok Lr. Tech. • 	HPT,Chjnsureb 	'24 (sc) 	 / 

4 

. j • 	 Shri Copalnath yr. tech 	MPT, Ch1sureh 	25 

	

'• 	l4aJum4az 	 - 

H mt, Manisha Roy nçg.iitt. kR,uns1 	1065 

	

Th& reazcn of tho byp 	his not been infer,ncd to the- purmpn COflCezicj and to us a lso, But  the 
most unfortunete in YOU th 	v hiiço "Ot the 	- 

• 	• • 	 reliably our 	tht tie $ 	
'2'°ation froi th e  

	

• 	 • 	a o'v I'ereona have been. bypane54 

:•  ........ 	•. • -, 
	• ....

•• 	• • 	• 	 LLIJ.'4-.i 	• 	- 
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Annexure.b13 (Contd.) 

due. to d,rne 	ve;e 	ortjxc .n tbr Confl&ntja1 
port vhich 1hiczhiy condenab1 fran th rert OF our 

mch we tt-ve tFiLEn nformi ion irons the 
c ncred that they Were never thvolvcd in any kind 

of gctjvjc '1Jrh c.'& .çmnrt th CL Ile, 1 urther no . p'n jc';i 	h 	 the -in6ividuleq either to c'ut.ion oi rcticy 	t.ti:ali' we thin the &ova kind of X 	srtA,n& 	ic'ttjon o f th  6  Vindtctjye 
of 'thc hi.r ffJ.c.r t 	 thq exer of n 
re Z iqut to your prudent ehjr to hratjona1 e.ruçh to 	tr7!fl 	the ihov flt,.teze; go that a rvjew on thcr Corfic3rtj 	flrtt 	 teps mayt&kr to rectify the - ve reportjx,q .f çyive the preon a 	tp rnjoy th. brejjtof rornotjonto the hi.cihdr poct 1 . 

X wifl recuet you again. to intervex on tb &'ov vtpr o th ti 	ove persons getreleased  A. thn advorse cowt::itrj 'and çt pr011iotion at the I's 
 rt end h1ict. The follow up aeticnf i kindly Gt9,jted 

ThiankilIg you, 

!3 tVii.  
I?R QAt. CAK1A ! 
Vice r'cjth 	(r:%) 

Copy to 

19 	te Y;irector en'!raj 
Ne 'lhi  

(by na1At Shri 

. 

16* 	 nc Chief 	cuj QUicar, 	Odciting Corporatjon of Xrt1J, 
3 	Th cr1 ecrtny, 	Nic Delhi, 

thiit  - --- 	

' 

LI 



CENTRAL ADMINISTRATIVE TRIBUNAL 

GUWAIJATI BCNCH 

.,rigina1 Application No. 15 of 2001. 

Date of decision 	This the 6tIday.of.Aiqust; 2001. 

HON'BLE MR. JUSTICE D.N.CHOWDHURy, VICE-CHAIRMAN. 

Sri Narendra Kr. Singh 
Son of Late B.K.Singh 
Senior Techicians 
Passighat, All India Radio, 
District- East Siang 
Arunachãl Pradesh 

By Advoate Mr. M.Chanda. 

• 	-versus- 

Union of India 
Though the Secretary to the 

\Govrnment of India,. 
inistry of Information and 

:radcasting, 
Y' vill India Radio and Doordarshan, 

	

' 	4ew Delhi. 

.fthe Director General, 
All India Radio, 

• S' 	 Nei Delhi. 

.Applicant 

Diector General 
Dordarshan, tiandi House,. 
Newl  Delhi. 

Chef Engineer (EZ) 
Pràsar Bahratj. & Television 
Boad Casting Corporation of India, 
Akashvani Ehawan, Eden Garden, 

, f 	( 	 Calcutta. 

. 	Sh - i Ram Naresh Singh 
Engineering Assistant, 

	

\' 	 Prasar Bharati & Television 

	

' 	 Dobrdarshan Kendra, 
Patna 

Shri Abdul Kayum Laskar 
Engineering Assistant 
Lok Poier Television Centre 
Prasar Bharati & Television 
HafIong, Assam. 

Shki Binod Kurnar Singh 
En 1gineering Assistant, 
All India Radio, 
Doordarshan Kendra, 
Low Power Television Centre, 
Laktaisarai, District-Munger, 
Bihar. 

. ...Respondents 

By Advocate Mr. A. Deb Roy, Sr. C.G.S.C. 

.Contd. 

r 
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1/ 	 This 	application 	under 	section 	19 	of 	the 

Aninistratjve Tribunals Act, 1985 has arisen and is 

directed against the order dated 18.4.2000 by which juniors 

of the applicant have been superseded in the matter of 

promotion from the post of Senior Technician to 

Engineering Assistant. The applicant at the relevant time 

was holding the post of Senior Technician to which was 

promoted on 5.3.1990. The name of the applicant was at 

serial no. 11 of the promotion order. The eligibility list 

of Senior Technician for promotion to the post of 

Engineering Assistant in the Eastern Zone on the basis of 

seniority cum fitness on 10% quota was published on 

11.111999. In the said list the name of the applicant was 

at serial no. .10 and the name of the respondent nos. 5,6, 

and 7ere at serial nos. 11,12, and 13. AdmIttedly 10% 

promot . 	were made from the Senior T:echnicians. to the 
,. 

grade of Engineering assistant on the basis of seniority 

cum fitness. As alluded that the respondent nos. 5,6,7 were 

junior to the applicant superseded him. Hence this 

application assailing the order of supersessession dated 

18.4.2000. 

2. 	The respondents submitted its written statement and 

admitted that 10% of promotion are made on. the basis of 

seniority cum fitness in the feeder cadre with five years 

oA regular service. The respondents however stated that.the 

applicant was not promoted since DPC did not recommend his 

case for promotion to the post of Engineering Assistant. As 

per the written statement the bench mark for promotion was 
( 

t good. The case of the applicant was ignored because he 

was graded average. As per the written statement average 

performance is not treated as adverse and therefore the 

L same was not communicated to the applicant. The respondents 

.. .
Contd. 



/ 	 - 

S also stated in the written statement that above average 

performacne only entitled an employee to recognition and 

reward of promotion. Since the said promotion is made on 

the basis of seniority cum fitness, persons cannot be 

overlooked from promotion unless he is found unfit. The 

nerit comes into play in the matter of promotion when 

promotion is made on selection. In th instant case 

promotion is based on seniority cum fitness.' Therefore 
( L 

senior person cannot be superseded In the instant case 
)fl 

 

persons junior to the applicant have been promoted on the 

basis of their bench mark as good. The applicant could not 

have been superseded 	on the only ground of average 

grading: 	 S 

For the aforementioned reasons the respondents are 

ordered to reconsider the case of the applicant for 

.promot:ion to the post of Engineering Assistant against the 

10% quota on seniority cum fitness basis. 

In the light of the observations made above the 

r -ospon'dents are directed to complete the aformentioned 

• 	exer , within six weeks on receipt of a certified copy of 

this oi'r. 
I

.  

The application is allowed to the extent indicated 

above.''There zhall however no order as to costs. 

	

-. 	
. 	 / vIcE CdAIRMAN 

LLU 

(1' 

	

: 	:. 	• 	. 	, 

9 	V'1 
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l'i\.AJ t Iii IAfl,1I 

(131U2 11.?i'. J.I7Nc, (,'(1R/)h,'I riu,V ..iI ,  /Ai i/i) 

	

• 	 ' 	
0IIICI.Ii'IIEClIIl'.I' INuINI:l:u(1:.\N , I , /NI) 

	

- 	 ...\1.l. INI)l..\ U.\i)U)&FII.I'\llO\ 

iNu, Z.:I)1E. i (27)i201,I1 .S. 	 'itstsIi iIIt I III;n iiii, 

i)n tt'iI : 20 1)11 20U I 

0 U 1) F U 

• 	

l'rlliiiilt)flhI(.lS'('iii,ir l(( 

	

• 	. 	 ((I 	1li•ll($I l(lUtIll((ittl(ili (Ii Ims iIliItt' ilititi 	iii tt,i (l.a. .l,..,.t t')...?(l($t, ii.  

IcItnlclmA nrc he eh 	,t(i'ti as 1:i1ii1(CijI)J 	.Iihiii( ill .Siiiliiia'(llicts iiit'ttllotic.l %Ji,:(iIlMi lIi.'li' 
11t111e(i: 	 • 	 .. 

SI, I 	1'\'II' OF TME I' A 	I 	I'UI SI N I 	I I I(,'tS1 I ItII I) I 	 Igitlttul ul 

i 	i SIiri Li unfli I'uili,tk 	 ,\IR, 	,\lI, ( uiiihiti, 	 AM, 11I1iiini 
I 	• 	I 	 I 	( 	t'IiiiI 	I 	 - 

k 	2 	'tii( I) 1. Sihu 	 \JI, 	1,1 1 \, 	 MU, ( u(Iik 	
4 t 	 _i.% 	I 	 ( uituh 	kiuth upu ti 

	

• 	• 	-: 	"l 	3. 	I Shri •\IiI,kitI lhiinilu 	I 	l)l))s 	• 	$' l'(' (iisili,ij 	 . 	1.19' J,unitliiip, 

	

I 	 1l)II(IU 	
I I 4. 	1 )tifltlflt'iI(1i'aI'tl', SIiigLi i 	AIR, 	1,1 1 TV, IIIIIIII 	j 	S.. )j!l\, Dollapal 

,_JIIhili 	 ___ 

	

I hili 	I tilts ln/jul,iuig ilun s 11lay lit 	i,itli,,i,l, ii 	(0 111ill fillivi., In,stui)I,tkls 	'I.t 	(hit, 
' 	6 Iii 'lnR/JoIuIn of the tout c'rgicd Ini bit/ui) iii 

- 

	

A .. 	 (N 	rIn)s'ii.stu) 

	

"i,: 	 5 	 -•. 	• 	. 	
i )IflECI'OU I;i';JNJ:E:1nNc 

jf 	' 	 It II( (flhI,l EN(;JN1:FI'4EA.si Y.ON) 

14 
.• 	 I 	I"(tj'inerIn 	Ilt'inI, MI Ilitihi Uuiliii, (I,n;ul,,!5/ Itiimst/ 	ttI'hai/ 	 dt, 

2 	nh Inffln lit d, I)uutd u Ii in I cittli 	I ull ittit i'I'( C ti. alt iii 

. 	1.n..Invriiig I lulU 1UI.JI titi %ii Iii '.i III1ICI1 ((itt 	hut, Il iii uu, ii in i, irsOnii piii Al 

. 	Copy iu. 	• 

1 	DIrt'ciair 	,tl Iiuii:a U:oiiii .S iV.\) Sallon, t,w I)ilI.I I Ii)ltf(t 
• 	2. 	I)I,, (,,t'jit',til, I)uuttiiirItui, S.IV 	&tiIun, \liinilt 	 I>Ili.i (111(111. 

J. 	C1'(I')/ ( :IqAil(. ,.i),(:E(iv.P) II I.)F(I'.,\j R)/ I )E(1'.I\)I I) I:(1-.kR), I t.(i\-t\') All this tlii.c. 
• I. 	'.'icc  l'ruIthnc, ,\U'I'ElE/\IR /' 1)1)1' l's., .\I:iNI1vsiltj hih;n ui,, (:iIt itihi, 

• 	 3. 	 tLIiuii, ksillL 	I'DC., Slit 	i (:Ii•.ihi:thiuiiu, (i) 

H 

roI( N•K..tJ:.4 

l' 

• 	I 

.1 

p- 

• 	. 	•....,......,., 



• 	- __ 	
MENEM- 

• 	 f 
	 AmNry-wa 

Prom $ Shri U.I<.inçjh,'. •' S 
•• .: 

Engineering A3sistanto 
LT  

To 

Tho Chief EncJiI00r, 
(Kind Atten.Thri 	t. P. f\Il5j-. 	) 
All India Radio & TeleviQibn, 
kashvani Bhavan, 

Ref $ 	 fi 	06.08 .20J1. 

Sfr. 

X would like to mention the following po*nts for your 
kind cOnsi dorat4.on,I 

34, 
1. 	An per elegibility lint of 8r,Technician. for promotion 

V , to the grade of EA (Seniority ,  cumfitneoa in iO%Quota) my rank 
N6.waa12 (L31,No,10) vide mnorandum No, 1(27)/99-3.datd 11.11099, 

2 0 	In the promotion lint vide No.1(27)/99..8 dated 18.4.2000 

k
I could net get promotion while my juniors, ran Non. 13(31.No41) 

"
"i. : lLan)-.'NO.14(SI.No.12) Rank No..5(3l.No43) promoted. 

As per the next promotion litvidø Z'Catro 1(27)12001-S - 

	

•' 	'A,L'., 	' 
dated 28.8.2001 • I got promotion as Engineering Aaeiatant(81.No.4.) 

The Central Administrative Tribunal (Ouwahat.t Beuch ) has tfr givn the decision regard ng my seniority in the promotion lint of 
Engineering Assistant • A copy of CJT8 decinion in encloced herewith ¶ 
for your ready, reference. 

Your are therefore requested to kindly fix.my  seniority 
at proper rankponition ,in the earlier prOnzotior list in the 

. Gra6e of EA. You are also requested to release the payment 
arrears with intimation to me. 

I hope you will, kindly . consider my case at the earliest, 

	

- 	 •.-• 	 . 

	

• 	• 	 . 	 . 	 .,:'-..' •. . 	., _,. ...... •' 	,•. 	 S. .. 

• Thanking you,; 	. 	 . 	 • 

• 	 ................ 

	

•:..::::. 	Dated $ Eff2, 
Place $ Pasighat. 

I. 	 • 	 1,
. 

C1To dccision. 
I 	. 	 .. 

Eligibility list of Sr,Tech. to EA. 	• , . 

Promotion lLnt. 	 ., 

C oYy  1C), 

U) rnL V. P. P\ RTC, L  

(2) THL UNIT E(IT ARE 
(3)__ILE. 	 D M Q &-'•)'  

L 

4.'U 	£.0 - 

A ~~Jev~ 1< I 
( Shri N,X Singh ) 

I 
- 5 ;  

/ 



- I 	
i From s (ihri U.K. Ungho -. ,.. .. 

Piginearjg 	aajtant 	 S  
L.1'.T.v, I 	 IahAl Pradeh) 	. 

	

__ 	
• 	 •. 

1. 	. 	 . 5 .  

The Ceiuf .Zngtheair. 
(Kind Atten • shri 

• 	 All India *Ijo, & ?.leyjton. 	. 	 S 	 • 

Akaatvinj J3havaji 

	

fea Cie r1 n, 	 ?(lOQs  
• 	. 	• 	:- 	 •. -. 	 .• 	•,... 	 • 	 . :• 	•. 	•'i 

	

Po 	 ). 
• 	 .• 	S. 	 S 	 . 	,,. 

ub 	______ 	 tt 
INV 

• 	
I 	tf * 	( .Oiwtt Uenuh) dqøjgjJofldted 648.2O3L. 	 m 

pnJTi. 	I 01f 	 tlrt tiODMC.. 

Aj Gir. 	01 	)/to9 th Lt 

	

.4'. 	 .. 	

• 	 • : 

I WDUI6 11k48 to ieLi the 4olowig points ioi  
kind naLdQrtjcn. 	

- 1 
As ir sleibiltty 1it gf Sc, t'eâMjoiag LOg prortion 

to the grad. Q 2i.. (ntority 	 44 l0% Qota) 
$Q. Was 32 (  i 	

I 	I t 
Zn the promotion 1at.'tvide',Mool,(27.)/99;;4;,.diid't  

i Z( could notg,t t mot1?rwhjZe myjwtoz rank os. 13(slo4l4 
/ Rank flo, 14(aL.No,a3) Rno NQ. 15 , (1.$o. 33) proi.d, 
L30: 	Mperth. ri 

	

•.I. k l 	I a dt.d 28,002001 0  1 90t prolaoti 	e 
81. .t, 4) 	'. 	 • 	•' 	 • 	 •: 

NI' / 	
I." 4. • 	The, Ctntr.l ihdrrIinLatrativ. Ttibwial ( Ouvahatt Bench) has 

gtven the decision regxjng j srntorjty in the promftlon -  list of 

/.. U *cinesrLng Assistant. A copr at CAT3 decLejon, is ..nc1a.d hiVith 
for your redy 

• . •. 	Your are therefore requested to kindly fix my seniority 
at proper rank psitjon in the earlier proaotion list iii the Grad. • 	5 

 &. YOU are also requeatvd to rcleaao the payment azrtarc with 	S  
Intimation to ini, 	 S 	 • 	• . 

• 	X hce you will kindi? Cfl$Jdeg ry cae the SaZUaet. 	S  • . 	•• 	.: 	 S 	 S 	 S  
• 	 Than3ctny you,

• 
 • 	 5 	

5 
S 	 • S 	 Yours fatthfu1y 

Dated i 	 S 	 . 	 5 
Place $ Pasighat, 	 C 3hrj U.K. 8ingh ) 

1.CKt 1 s.dcjjo. 	S 	 S 	 • 

2. Eligibility list oI ar, Thchnioian to VA 
3, PiuuUt, 	 5 

& 	 • 
• 	 7)/i (j//// 	3j.( r7 /)/'7 t2 . 	 . . 

(s,) 'j71/ 	7 5/0/./ L-A/,/A/: i • '• /I./,)//)A/4./< 	 5 
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Eginorina 
Tk,V.PaiiighQt(hrunQcha1 I'rade3h) 

iL22.U.Q. 	 . 

Thc Chief nçincr. 
• 	 (.thd AtU 	 N tPt r4 

	

j&t.: 	& r17Lion 
Z:ti'n 13hi.n, 

	

• 	•• 	. 	. 	•. 	 . 
brq) 	 • 	 . 	 . • 	 • • 

• 	 •p• •. • 	 •. 	 • 	 • 	. 	• 
•'V• 	;.:' 

cuba X flv 

qh 
'-' 

Etrioi rpancnt3tion dto, 26,11 ,Oj/r w&uding lottex 
AAt 

v. 
R.imI€- k*-ii 2 02 

t 	 t, t•I 	I 

	

• • 	 L WOU14 ,  i.ike t) mention the follociuçj p4nts 
kind

• 	 • 	 • • 	 • 	 •r 

1. 	As per eLegibility i.ict of 6.2chnLan £r promotioz ' 
to thç gr.Dde of EA(LonLo4ty a n-itaLs in 10% Cu*ta) 	xic 
no. 	12(31Wo.1O)tdernimorondum NO 'i(•27)/g..s aated.. 

	

1 	 l 

2 	in the 	ccnofin U't 	 i(27)/9 	rited 3,2OOO.i 

1 	
x ccuia 

11) flank No, 4(ai.,n0,L3) Rarjc No,15 (fl No.*3) rrotd,? 
/ 	 I( 	3. 	An por,  the next prtnotion list vise 	cr6rs 1(27)/200 44  

MI 	 • 	 • 	 • 	 . 

d0t4d. 2i.8.2001, I get promowti&n at En Vinariwiliq A59itEznt 

' 	 (sl.?Llo. 4) 
4, 	The Cintrt /'.d itcttiu Trib l(iaht Z3ench) has 
given the dtSo 	c?ing ipq ucziorty In the ptomotion hat 
of E n'ethg Ii$ciit, A Opy Of ChTI c.ts±on is onaloapa •  

	

oe yo 	tcty rofere-tce, 	• 
• 	 • 

•Your -zwo tOLOr requ:e( 4)  th)1y fbc my cooity\ 

	

• • 	. at praet rinh poaLtion in the viicx praiot.on 3.iat in the 
-rno 04 G1ou aro &lao requoated to relatwo thu pQymont 

• 0'3\ 	 with intinition to 
-• 	X hopo you will 	r;1ivy'.'.'•? th3 

1hanking Yotis• 	 't fithuily 
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Pighat 	
( 	 • lip

• 	 L, c'n c1eCit3ion. • 	 2 *  i.içjibLlity list ok SroTochniciat,, t 
3 0  m'rnotion li.ut, 	• 

TL9S 	) The V0J?. )L(ATA 

	

The Unit ect: 	 ,;ht 	• 

	

J Th 	tU.c" 	ricer,DD, Itnnçjar. 
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4Jrcm $ SIwi N.K.singh, 

Engineering Assistant, 
L.P.T.V. Pasighat, 

Mqg hal.pradech-491 102. 

To 
The Chief Engineer, 
(Kind atten s Shr1. N. Sriniveaan), 
All India, Radio, & Television, 
Akaahvani Ehavan, 

exGrn1, Kol&t&, 700 001. 

(Through Proper Channel ). 

Sub: Riquest for considering the Promotion for the DPC 
122 2oo2 ;rom Sr.Teoh. 

Ret; g1 lGüwetiati) decision dpte& Ot.98.2001. 

Sir, 	
A#Jo 	15 cr 2ool 

With ref orence to abovø, I would like to mention the 
following facts for your kind consideration. 

I got promotion 8r.Tech. to Enpi.neer1ng Aestetent in 
the year 2000-01 for which DPC was hold in June,O1 .But 
actually as per CAT 0  Guwahati decision (copy sttchid haze with 
for your, rudy rererence) I should get promotion for the 
asnior1tr cts'fitneee in 109 Qta for the year 1999.2000. 

The Judtement given by Hon 1  CAT (Guwsiiati) Promotion 
could not have been suspended on the ground of AVERIOE 
GRADIN. The department has not taken any action as directed 
by the CAT. In Spite of my representation dated 26.11901 and 
reeinder dated Ii .2.02 and 20.0.02 the department did not 
consider my case.. 

Oflee again I request you to kindly constder my promotion 
in the DPC for 1999-2000 seniority cum-fttnsss in 10% QuOte 
wider intimation to me 0  the case may kindly be treated as most 
urgent. I 

Thanking you. 
Tours f.tfuUy, 

Dated * • O' 0 Z 
Lo.tba. 	 (shri N,, Singh) 
Enclose - :. 	- - 	 inserAsstimQ. 
1 • CA'X' 1 OeclaIOn QuwniatL. 
29 RapreBentation copy. 
39 Reminder I & XX copy. 

Eligibility list of Sr.Tech. to Engineering Assistant. 
Promotion list. 

I • The Director General (Dy name Shri Ram Dilss)AXR & DD, 
Akashvani Bhavari, New Delhi. 

2 • The Vce Chairman, -Central ,Mminie tràtiv. Tribute ,Ghy .13 erich. 
The Station Engine er,1)DMCItanegar. 
The Peaident. ARPUTE, New Delhi- 110 001. 
The VP. ALtTTEE 	Kolkata ), 
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PRASAR BLIARATI 
I3ROADCASTINIi CORPORA'I'IQN OF I NDL'\ 
OFFICE OF THE CHIEF ENGINEER (E.ZONE) 

ALL INDIA RADIO & T\' 
KOLKATA 

No Z.Cadre/23(2 )/2001 (Court) 	
i\kashva nil) havan. 
Kolkata- 70000 

Dated 2.5.2002. 

The Director Ger!ral, 
All India Radio, 	 By name: Shri Ram l3ilas, DDA( E),) 
Ak a uhva 111-13 h avaii• 

Ii ()00l. 

Sub :- MI Of
"2002 ,  in OA no. 15/2001 filed by Shri Narendra Kr.Singh at Central Administrative 

Trihu nal, (i wahati Bench. - 

Ref:- Directorate letter no. 8/7/2001/S.IV(A)/528, dt. 10.42002 

Sir. 

Shri N. K.Singh had filed OA no. 15/2001 in CAT Guwahati Bench and Hon'ble Tribunal had 
given its order th. 6.8.2001 with direction to reconsider of the promotion of Shri Singh and 
accordinily a review [)PC was held. The review DIC declared Shri Singh unfit for promotion for the period 1999 2000. 

/ 	While this ca.;e was under coniideraliT1 with Directorate and MilliStI'y of I & 13, it was advised by the Directoi -atc 'ide letter no. 8/7/2001 -S.IV(A)/2l9 dt 12. 1-2:01 to seek extension of six weeks' time from the I -Ion'ble CAT which was forwarded to AIR. Guwahati for necessary action 

	

\ (/ 	Hence AIR Guwahati has sent a drafl of' MiscclI-
-~ na0US, POilion of 2002 in OA no. I 5/200F pravini 3 

	

I 	months extension tine 
which was forwarded to I)irctorate for vetting t'ide'this 6I1ice letter of even 

no. dt. 11 .4.20(.'2. In meanwhile the vetingedrafl from Branch Secretariat, Mm. of Law, Kolkata 
also received and enclosed herewith. 

This is also ID intimate that this oluice has. not received any intimation about Shri N K Sinih 
filing any Misc. 'application etc. Misc. pctition 2002 is being tiled by AIR Guwahati to avoid any 

adverse observation by l-{on'blc CAT in not completing action within time-frame given by them 

Now, Dire4t.oratc may kindly advise whet her Mmiscellenaonjs Petition is to be-filed or not. This 
is to mention tht ihe compliance to judgement passed in ()A No, 15/2001 is already over. Aithouch 
this was done alien expiry of the time frame of 6 weeks specified by the Hon'ble Tribunal. 

Yours faithfully, 

2 

(S. K. ARO RA) 
DY.DIj. ~FIc , rOR ENGG. 

FOR CHiEF ENGINEER(EZ) 

Foci as abo1'e. 

Copyto -  
Station [)ircclor, All India Radio. Guwahati -• for information. 
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IN THE CENTRAL ADM 	jIWSTRIBUNALr 
GUWAHATI BENCH:GUWAIIATI 

H 
O.A. No. 346 of 2002 

• 	 Shri N.K.Singh 
pp!&cant.. 

-Vs- 

Union of India &O;thers 

ResDondents. 

Inthernatterof 

Written Statement sbrnifted by the 
respondents. 

Oe fli:b!e respondents beg to submit the written statement as foilows: - 

1. That with 'regard to the statement made in para 1, of the application, the 

respotjdents beg to state that the applicant contends that inspite of Judgment in 

O.A. i. 15/200 1 of CAT, Guwahati Bench, the respondents consider the case in 

the year 2000-0 1 and promoted him as Engineering Assistant E.A.) thereafter in 

comp'ete defiance of the order. This statement is utterly false. The applicant 

wa Fbmoted vide this office order dated 29/06/2001 whereas the' Judgmentof 

Hon'ble CenttalAdministratjye Tribunal is dated 06/08/2001 of O.A. 

Nb. 5/2001 and received by this office much later. Thus the applicant is tlying 

to fhisiead the court into accepting his case once again by tse sUit. 

As directed by the Honbie CAT a review DPC was held subsequently on 

16/0 li'2002 to- reconsider the case of the applicant along with other promotees 

cited as kmofficial respondents in this petition. The Departnenta1 promotion 
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conithittee had taken action and found him uiifit to be promoted.for the year 1999-

2060 uiçler 10% seniority-cuni-fitness quota. in the mean time the applicant had 

aIa4y bcome E.A. on the basis of DPC held for vacancies Ø'  he year 2000-b 1. 

Sththè Review DPC tbund him unfit for vacancies of thd Vêai 1999-2001, it is 

inevitable that some juniors might have by passed him, 

That 	regard to para 2, 3, 4, 4.1 & 4.2 of the application 	røsporidents beg 

to offt nothing. 

That Wti regard to the statement made in para 4.3, 4.4 &. 4.5 of the application 

the respbndents -beg to state that the applicant in this verbose paragraph admits 

t14 h jas received the tinapcial benefits due for promotidñ in 1990. He also 

admits that his seniority has been revised by placing him j4st b'e the name of 

Shri Rm Naresh Singh, who was actually promoted in 01/0511990. 

That With regard to the statement made in para 4.6, of he application, the 

respoidents beg to state that the applicant admits his tiAnid has been placed 

prc'ei1y in the eligibility liSt published in 1111111999. 

The PC was convened for the promotion of Senior. Technician o Engineerin 

Astani. for the vacancy of the year 1999-2000 on 23i02tdb, DPc declared 

that the applicant was unfit for the promotion and accoriih' h could not he 

prpmot4l. Further explanation offered by him about the brocess of DPC 

declarihg him unfit is not correct. However, this office is bound to act on the 

eoncius1pn of DPC. 
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H 
That wih regard to the statement made in para 4.8, of 	application the 

iespoiideiits beg to state that the applicant stdtes thdt he dg!tted agiist the 

sup&sion. He also states, that the recognized Associai 	of AIR & TV 

Ephing Employees was also brought into the picture, 

That w1t regard to the statement made in para 4.9, o' 	aplication the 

resöndtts begs to state that the judgment order for reconsideration of the ease 

of áppcant for promotion. 

As stated earlier, a review DPC was conducted on 16/0 i!202 	the entire panel 

i999-00 including the applicant: But the Review DPC found that the applicant 

was riø t tbr promotion after duly considered the case along with others. 

Due to Øfficial exigencies, the Review DPC could he conducted oniv on time 

which i hiarginally. be\ond time limit set by iudgment i-idn 	Tribunal iiia 

kindy cndon the marginal delay. 

That with regard to the statement made in para 410, of die application the 

respondnts beg to state that the applicant himself is aware .tht  his seniority as 

Seniot echnician has been restored to original position in thó seniority list as 

weli 0.eligibility list dated 11/1 1/1999, TI may kindly he seen that though actual 

date of' taking over as Senior Technician is 30105/1991 the other Senior 

Tchn1eins around both above and below have taken over in i 991. 

A copy of letter dated 11/11/1999 is annexed rh and marked as 

Aimexure-IVe— ZC O s A 
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& 	T1it with regard to pafa 4.11 & 12 of the application the reoiidents beg nothing 

to submit. 

9. 	That. w4 regard to the staternnt made in para 41 13 to 11, ort!ie application the 

respiènts beg to state that the DPC as well as Review DPC heki on 16/01/2002 

in the yàr 1999-2000 considered the name of the applicant alng with others fbr 

prinothn in the year 1999-2000. Since he is found unfit for Øie promotion by 

t)pol 11 !?C & iew DPC, promotion has not been giveii tp 1$iii. But during 

the sübsquent DPC for the yeai 2000-2001, the C R of the eai 98-99 wi11 be 

taken .iho account while the C.R. for the year I 9934 ivill go out of 

cónsidetátion. Hence all allegation of the applicant are only imaginary hence all 

are 'ocabular' 

It is thëéfore prayed that the Hon'ble Tribunal may be plab'ed to dismiss the 

O.A. WitI cost and bring under justice. 
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VERIFICATION 

I, Shri 	 , presently 

working as 	cr 	 , being duly authorized and competent to 

sign this verification; do hereby solemnly affirm and state that the statements made in para 

are irue to my knowledge and belief and those made in para 

being matter of records, are true to my information derived therefrom and the 

rest are humble submission before this Hon'ble Tribunal. I have not suppressed any material 

fact. 

And I sign this verification on this 	th day of 	2003. 

DEPONENT  

GUW4Lj TI-781 003 
TV 
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• IN THE ENT. L 4,llNiSTRA1iIVE TRIBUNAL 	P. 

Al.  

• 0.A.No.346of2002 
• 	Shri N.K.Singh 

...... .....

pplicant.  

-Vs 

Union of India & Others 

Resiondents. 

-AND- 

Inthe matter of 

Written Statement submitted by the 
respondents. 

'1iihnble respondents beg to sUbmit the written statemeit 6s follows:- 

That with regard to the statement made in para 1, of the application, the 

respondents beg to state that the applicant contends that inpite of Judgment ir 

Oi\. 14o.15/2001 of CAT, Guwahati Bench, the respondents consider the case in 

th year 2000-01 and promoted him as Engineering Assitáflt (E.A.) thereafter in 

coip!ete defiance of the order. This statement is utterly false. The applicant 

as romoted vide this office order dated 29/06/2001 whereas the Judgment of 

!-iôn'ble Centra!'Adminisative 'I'ribunal is dated 06/08/2001 of O.A. 

. 15/2001 and received by this office much later. Thu the. applicant is tiying 

tt rrklslead the court into accepting his case once again by WS suit. 

As directed by the Honbie CAT a review DPC was held subsequently on 

• 	• 	l6/b 1/2002 to reconsider the case of the applicant along with other promotees 

citd as unofficial respondents in this petition. The Departmental promotion 

_:- _•___•_-- _ ---•- y ---- 	•- -----------•--.•-•----.-• 
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ecmi4tee had taken action and found him unfit to be promoted. for the year 1999-. 

2PPQider 10% se.niority-cuii-fitness quota. In the mean tIme the applicant  had 

already become E.A. on the basis of DPC held for vacancies of the year 2001. 

Since the Review DPC Ibund him unfit for vacancies of the 'ar 1 999200 1, it is 

inevitable that some juniors might have by passed him, 

Thai with regard to para 2, 3, 4, 4.1 & 4.2 of theapplication the respondents be2 

to offèt nothing. 

tiát: With regard to the statement made in para 4.3, 4.4 &. 4. of the application 

tli respohdents beg to state that the applicant in this veft9d paragraph admits 

t!it ie has received the financial benefits due for promotbñ in 1990. He also 

adm(ts that his seniority has been róvised by placing him just above the name of 

Shri lii, Naresh Singh, who was actually promoted in 01/05/1990. 

That with regard to the statement made in para 4.6,, of the application, the 

repc?ndents beg to state that the applicant admits his ijme, has been placed 

ppijy in the eligibility list published in 11/11/1999. 

th: U1C was convened for the promotion of Senior Teihn l cidn tO En ineerin 

As.istant for the vacancy of the year 1999-2000 on 23i02!2ø01 DPC declared 

that the applicant was unfit for the promotion and accordingly he could not he 

prorndted. Further explanation offered by him about the process of DPC 

deeiatrig him unfit is not correct. However, this office i to ct on the 

conchision of DPC. 
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7. 

Th4 with regard to the statement made in para 4.8, c4 the application the 

respndents beg to state that the applicant states that he agitated against the 

suprsØssion. He also states that the recognized Associatioi of AIR & TV 

Engineering Employees was also brought into the picture. 

That with regard to the statement made in para 4.9, of the application the 

tiènts begs to state that the judgment order for reconsideration of the case 

of 	for promotion. 

As stated earlier, a iëview DPC was conducted on 16/01i200 fbi the entire panel 

19992000 including the applicant. But the Review DPC found that the applicant 

was not fit for promotion after duly considered the case iion, with others. 

Due to official exigencies. the Review DPC could he cppducted only on time 

Whic 
III

is marginally beyond time limit set by judgment. i4on'ble Tribunal may 

1ç4d condon the marginal delay. 

Tit With regard to the statement made in para 4:10 1 	the application the 

respndents beg to state that the applicant himself is a ,0vatd th,t his seniority as 

Senior Technician has been restored to original position in the seniority list as 

well s ehgihhty list dated 11/11/1999, Ti may kindly be seen that though actual 

date i  of taking over as Senior Technician s 3O/O5/l9,the other Senior 

Teci4ticians around both above and below have taken over in 1991. 

niarke.d s 

-, 

	 J 
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S. 	Thatwith regaid to para 4.11 & 12 of the application the 'spoiidents beg 
flOti1j11 

to 	nit. 

9, 	That with regard to the statement made in para 4,13 to 	th pp1ication the 

respondents beg to state that the DPC as well as Review DPC held on 16/01/2002 

in the yar 1999-2000 considered the name of the applicant along with others for 

promotion in the year 1999-2000. Since he is found unfit for the promotion by 

both the DPC & R4piew DPC, promotion has not been given to him. But duthig 

the snsqueiit DPC for the year 2000-2001, the C.R. of the year 1998-99 will be 

takth into account while the C.R. for the year 1993-94 will go out of 

Co 	ration. Hence all allegation of the applicant are only i1iary hence all 
aFè. voçhu1arv 

it is tlerefore prayed that the Honb1e Tribunal may be pleased to dismiss the 

O.A. vith cost and bring under justice. 
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VERIFICATION 

I, Shri 	 i 	I''tt y 	 presently 

working as 	) fri% -2i 	kt8/  being du'y authorized and competent to 

sign this verification, do hereby solemnly affirm and state that the statements made in para 

f9 	
are true to my knowledge and belief and those made in para 

being matter of records, are true to my information dcrivcd therefrom and the 

rest are humble submission before this Hon'ble Tribunal. I have not suppressed any material 

fact. 

And I sign this verification on this (th day of Sef'f ember 2003. 

DEPONENT 


